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of Finance, (Department of Reve-

nue) —

(i) Notification Nos. 127|F. No. S.

51|77-TRU (CUS) and 128|F. No. S.

51|77-TRU (CUS) dated 1st July,
1980, under section 159 of the Cus-
tomg Act, 1962.

{(ii) Notification Nos. 116{80 and
117)80 dated the 1st July, 1980.

(iii) Explanatory Memorandum
on the above notifications. [Placed
in Library. See No. L'T- 982/801.

THE BUDGET (GENERAL) 1980-81--
GENERAL DISCUSSION—Contd,

SHRI N. K. P. SALVE (Maharash-
tra): Vice-Chairman, Sir, I rise to
support the proposals contained in the
Budget presented by the Finance
Minister in the Lok Sabha on the
18th June. Can -

We are stiIl under the shadow of a
grim tragedy that left the nation
dazed and benumbed., The beloved,
dynamic, young and courageous lea-
der of my party and the nation in his
own right, Shri Sanjay Gandhi, is no
more, He died the death of a hero.
He was a man Who had endeareq him-
self to the nafion for the matchless

" qualities of his head and heart, qua-
lities which were nurtureg and nou-
rished by assiduous hard work and
which were manured by political
persecution, trialy and tribulations.
The nation is unconsolably mourning
in anguish and sorrow along with
Mrs. Gandhj and her family at the
loss of this priceless jewel of Mother
India. But the ways of the Lord
Almighty are beyonq human compre-
hension. Having paid this tribute,
I merely beg to request my friends in
the Opposition with the utmost humi-
lity, for the campaign is still conti-
nuing, that they should show a
modicum of political wisdom not to
raise any controversy either about
the gccident or abouy the funeral for,
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to say the least, such a controversy

at this stage is utterly in bad taste.

Sir, the Budget discussion callg for
a very mundane and hard-headed
approach, for which we are not as
yet fully conditioned because of the
shock of the tragedy. But the Fin-
ance Minister deserves high commen-
dationg for presenting a Budget which
has been very widely acclaimed
throughout the length and breadth of
the country. Sir, the most redeeming
feature of the Budget has been the
reversal of the trend that we have
seen in certain very vital areag of
direct and indirect taxation, 5 trend
which has been very cussedly and
obstinately followed by his predeces-
sors, ag a result of which poor men,
common men, were loaded with ex-
cessive taxation ag they continued to
groan under the burden of their own
poverty, their own impecuniousness,
under their own misery. In the realm
of direct taxes, this reversal is parti-
cularly in the field of pon-corporate
assessees and in the realm of indirect
taxes it is by way of relief that has
been given on the taxation of items
of common consumption, So far as
direct taxes are concerned, the Fin-
ance Minister deserves our congratu-
lations for raising the limit of exemp-
tion on income from Rs. 10,000 to
Rs. 12,000, 5 measure which wag long
overdue, for it not only brings much-
needed relief to those who deserve it
because of the highly inflationary
forces and pressureg which have been
working in our economy on a sector
which can ill afford to bear the same.
but it would also bring about some
streamlining of the administration
which would very substantially mini-
mise unremunerative work. Also Sir,
the Finance Minister, so far ag the
asgessees in the pon-corporate sector
are concerned, has taken in their
taxation an extremely laudable, prai-
seworthy and pragmatic step in re-
ducing the highest marginal rate of
taxation of income from 72 per cent
to 66 per cent. I must refer to one
more step that he has taken. Of
course, that ig in the shape of an

.
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-amendment in the Finance Bill. But
.} must mention it here gince

that
affectg a large many assessees, It is,
the deletion of section 37(3A) of In-
eome Tax Act. The same related to
advertisements, publicity and sales

_promotion expenses, and we inserted

by the Janata Party Finance Minister,
an extremely oneroug and cumber-
seme provision which was noy bene-
fiting revenue but which was acting
as a great jmpediment to the busi-
nessmen. Unhearq of restrictiong were
placed on assessees’ advertisement

‘Sales, promotion and pubfitity expen-
-ses, for gsale of their own products.

That hag fortunately been deleted.

Sir, it is necessary at thig juncture
with  the
criticism which is very widely heard,

“the criticism which is being flaunted

specially by my friends who walk on
to the left of the road, that the Fin-
ance Minister has taken care only

.of those who can afford to pay taxes,
-that the Budget has favoured only the

rich and the very rich by reducing

“the highest marginal rate of taxation

of income from 72 per cent to 68 per
cent. The other section has also cri-
ticiseq and asked: Why 72 per cent

“has been reduced to 66 per cent be-

cause that s bound to affect adversely
the off-take of revenue and ultimately
affect our growth and disable ug to
mobilise ang harness all the resources

‘to augment our Plan expenditure, This

eriticism ig levelled by one section of
the people. Those who complain that
by reducing rates of taxes on income
we are eatihg at the root of the re-

‘source mobilisation are people who

do not understand the coefficient

_between the tax collection and ratio-

nalisation of tax rate. Our experi-
ence has shown that rationalisation of

‘tax rate has always augmented reve-

nue collection. I hope these ignora-
miugeg will do well to kindl,, see what
achievementg some countiries have
made by reducing the tax rates to
augment their revenues, :
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Ag far ag other friends, who belong
to the Communist Party are concern-
ed, they are people who read Karl
Marx ip their college days, but have
never grown beyond it. They will do
well to realise that high rates of
taxation have never taken us closer
to gocialism nor have they helped us
to collect sufficient revenues. Iy has
helped large.scale evasion, It has
only brought about erosion ip values.
It needs to be understood once and
for all that our experience of the
working of direct taxation in this
country has established beyond any
doubt that in the absence of very
high degree of regimentation and in
the absence of use of massive police
power under the direct tax lawg, high
-rates of taxation neither yield high
revenues noy do they take the coum-
try towardg socialism or egalita-
rianism. High rates ot tax increase
disparities and adversely affect reve-
nue collection. The Finance Minister
has therefore, done well 1n reducing
the higher marginal rite ot t4Xatiom
to 66 per cent in the non-corporate
sector, 4

In the field of direct taxes it was
sinful for his predecessorg to have
taxed items of common consumption.
Every time the Budgef was presented
the day wag dreaded the most
by a common man. It was a cursed
event for the commop man—because
he did not know what burden was
going to fall on him. His predecessor
was go utterly merciless and unspar-
ing on commopn man that they were
scared of the day when the Budget
was to be presented. Fortunately this
time, after the Budget proposals were
announced the common man heaved
a sigh of reliet and that is why this
Budget is called the Budget of tha
commoyp man mainly because certain
trends were peversed. He not only
left out, and gave relief to, items of
common consumption in jndirect
taxes but also exempted outright
several itemg of comiimon consump-
tion which ig a laudable trend, I
hope he will find &ufficient scope,
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leverage and margin to be able to
keep the good work going in this
direction,

The worth or merit of the Budget
cannot however be evaluated unless
the extremely gangerous and critical
stdte of economy in the country to-
day is properly and fully appreciated.
To understand how precarioug the
economic situation is, it is necessary
and essential that we understand the
bitter realities.

I wag listening to Shri V. B, Raju,
my esteemed friend on the other side.
I really wish that while criticising
the Budget he had juxtaposed the
malaise in pur economy with the ob-
jectives which had peen pointed out
in the Budget, namely, growth and
price stability. After juxtaposing the
two, if he hag made a more analytical
approach inslead of a generalised ap-
proach, I am sure he would have been
less  uncharitable. Generalisation
sometimes leadg to politica] predilec-

tiong and political affiliations of ac-

quiring the front position. Be-that-as
it may, I shall {ry to determine what
are the factors or reasong which have
Tuined our economy or brought our
economy almost tp the brink of col-
lapse. In 1979-80, Sir, there was all-
Toung deterioration in the economic
situation with a gevere drought re-
sulting in a ten per cent decling in
agriculture as against a record pro-
duction of 1978-79. Now, this is the
bitter reality. And we are not
blaming the clouds for this ag men-
tioned by Shri Raju. I am only re-
ferring, as a student of macro-econo-
mics, to the existence of these factors
which have their pwn ramifications.
And, Sir, keeping in view growth and
price stability, I wil] analyse the
Budget proposals to see to what ex-
tent veu are able to achieve these
two objectives.

Sir, against a growth o¢ 7.6 per cent
in 1978-79, industrial production in
19879-20 declined marginally. Then, in
the infrastructure sector, that ‘s, coal.
railways, power, they failej miser-
ably and these distortions adversely
484 R.S.—6
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affected the overall production. Then,
Sir, crude oil priceg reached Concor-
dian heights and the price rise was.
nearly a hundred per cent more in
Auygust 1979. .Additional demand on
the industry between August 1979
and May 1980 aggregated to Rs. 2,466
crores. The price of imported crude,
Sir, in August 1979 wag Rs. 1,255|-
per metric tonne. Now, that was
jacked up. That wag jacked up to
Rs. 1,945|. per metric tonne, So, it
was almost double and this is one sin-
gle factor which has to be reckoned
with and taken into account.
How can you prevent import of jnfla-
tion into this country ag long as you
are going to use imported oil? And
the import of oil expected is: crude—
16 million tonnes, and petroleum pro-
ducts—65 million tonnes. And, Sir,
if it is necessary to keep the country
and the economy going and if import
of il in adequate quantity ig neces-
sary for the revival of the economy
of the country, then it ig imperative
that some degree of inflation is sorne-
thing with which the country will
have to live with. Presently, the .
price of crude ig 30 gollars per barrel.
When it was raised from two dollars
to four dollarg and from ‘four dollars
to eight dollars, we made a hue and
cry. I think Mr, K. C. Pant wag then
in the Finance Ministry. At that
time, Sir, a terrible hue ang cry was
raised. But now it is 32 dollarg a
barrel. As g result pf this, there is an
adverse balance of payments position
and there is a decline in our visible
and invisible exports and the adverse
balance of trade aggregated to
Rs. 2,233 crores. There was also a
decline in the foreign exchange re-
serves. Now, I will speak of a shat-
tered public sector. So fay ag the in-
dustries are concerned in the public
sector on a total capital investment
of Rs. 14,173 crores, in 1977-78, the
losses aggregated to Rs. 91 crores and
in 1978-79, the losses aggregated to
Rs. 31 crores. As against thig return
in the private sector appears to be
much better. A study of 450 com-

panies by the Reserve Bank of India
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indicateg that on the capital employ-
ed, the private companies on an aver-
age have shown a return of 8 per cent
or so. What wag worst wag that the
supplies declined because of the dec-
line in industrial production but the
demand management also showed
very great distortions, The increase
in supply aggravated by the velocity
of the money, played havoc with the
demand management on the monetary
front. I just want to refer to two or
three figures so far as the money
" supply position is concerned and it
will give ap idea of the tremendous
distortion, Now, if the budget is
analysed in this manner, one can
always say: “That this is proper and
this is dangerous.” It ig easy to talk
in that vein. You can always say
that in this Budget there ig thig error
and there is that error. What ig the
alternative in the midst of the reality
which has to be taken into account,
duly reckoned budget has to be pre-
sented. Budget is considered to be
the "sharpest and most powerful in-
strument to sef right the distortions
In the economy. 8ir, there ig 5 tre-
mendous spurt in the money supply,
an amazing spurt in the money sup-
ply, and the figures for May 1979
show that the expansiop in the money
supply expanded by Rs. 750 croreg as
againsy Rs. 450 crores in the corres-
ponding period of the previous year
and this wag in thé face of the dec-
line in foreign exchange o an extent
of Rs. 343 croreg whereas, in the pre-
ceding year, foreign exchange re-
serves haq increased by Rs. 117
crores. Add to this, Sir, the borrow-
ings from the Reserve Bank of
India—thay is the real deficit finan-
cing. Now, I am using the term ‘de-
ficit financing’ ipn contradistinction tn
the term ‘budgetary gap’. borrow-
Ings from the Reserve Bank in May,
1980, aggregate to Rs. 1126 crores as
against Rs. 1083 croreg earlier. over
and above the moneys borrowed from
commercial banks which amounted to
Rs. R02 crores in May 1980 as against
Rs. 318 croreg in the preceding year.
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With thig amount of money supply and.
constraintg in supplies of goods be-
cause of declining industrial produc-
tion, inflation was absolutely inevita-
ble. And, therefore, unlimited mona-
tary expansion, limited supplies inevi-
table inflation—all these caused the-
wholesale price index to rise by 199
per cent. And the economy, there-
fore, was absolutely in doldrums when
the Finance Minister wag called upon
to present the Budget. I think it was
the most unenviable task for anyone
today to present the Budget to cure
thig malaise, all these evils, all these
problems, and so manage the economy
of the country as to bring about price
stability on the  one side, and take
measures which will galvanize the
economy on the other side, and at the
same time, mop up resources which
shoulg bring about the requisite
growth targeted growth, that we have
kept before us, of 5 per cent. The
two supreme objectives which were
kept in the Budget by the Finance
Minister of-——ecOnomic = growth and
price stability ang social justice—
which has to be co-extensive, zlong
with these. Therefore, in the light
ot this, when the Budget was con-
sidered by macro-economists and ex-
perts they said that it has an element
which ig likely to bring about a cer-
tain degree of inflation, but each one
of them ultimately had to admit and
say that this ig a balanced Budget
under the ¢lrcumstances presented by-
the Finance Minister, T should like
someone to tell though it is easy to
criticize and say that this is done and
that is not done ang so on. But to
get out of the most precarious situa-
tion, in the circumstances what is
the alternative that could have been
adopted, specially“when you want to
achieve. .. .
o

SHRI K. C. PANT: May I pose only
one question? He has said that it is
a balanced Budget. The point really
is:. Doeg he as an expert—I regard
him as an expert—think that this
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Budget will achieve thuse objectives?”

Thst ig the real point.

SHRI NARASINGHA  PRASAD
NANDA. And, Sir, who are those
macro-economists who have gaid that
this is a balanced Budget? 1 would
like him to name them. f

SHRI N. K. P. SALVE: Nandaji,
I will send you a list of those macro-
economists once I go home... (Inter-
ruptions).

SHRI PILOO MODY: Macro or
metro?... (Interruptions).

SHRI N. K. P. SALVE: 1 am
making g statement op the floor of
the House, and...

THE  VICE-CHAIRMAN
DINESH GOSWAMI): Don't
into  debate.

SHRI N. K. P. SALVE: 8o far as
the question of Shri Krishna Chandra
Pant is concerned whether we would
be able to achieve the objectives, that
dependg on a large many factors—
how we will manage the economy of
the country, how things will come
about, how the monscons fare, and
s0 on. June is a very delicate time
to present the Budget when we do
not know what things are likely to
happen. All that I can say is that
thig is the best Budget, according to
me. with which the Government could
achieve the ... ‘

(SHRI
enter

SHRI R. R. MORARKA: (Rajas-
than) Is it the only way? (Interrup-
tions).

SHRI N. K. P. SALVE. You may
not agree but this is how I analyse
it. Maybe, it is one way of locking
at it. 1 do not expect you to accept
whatever I gsay. Obviously, the
growth rate of 5 per cent in these cir-
cumstances is really admirable along
with the price stability. And in an
over-heatej economy there are very
many built-in constraints to simul-
taneously achieve growth ang price
stability. Sometimes, measures work
in opposite directions. If you have
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growth consideration, mobilising ex-
cessive resources by mopping up
more revenues, disproportionate to
the growth of income and production;:
this affect price stability adversely..
And if you give too many concessions:
in the levies in which to” galvanise:
the economy and stabilise prices, yow'
are likely to hit adversely the re-
source mobilisation effort. From this:
point of view, a student of public
finance must acclaim the budget as a:
balanced budget which - seemg io-
achieve growth and price gstability”
harmoniously. This ig a part of the
answer to Shri Pant’s point. There. .
fore, T say that it is an ardent effort
to achieve 5 per cent growth ang it -
wants to achieve gtability. I will be..
critical where, according to me, if
will work against growth ang i is im
direct taxes. I will be coming to it.
a little later. We have provided in:
the Plan Rs. 14593 crores in the:
aggregate that is, 16.6 per cent more:
than the last year. Fo, Central Plans:
it js Rs. 7340 crores and for State:
Plang it is Rs. 7253 crores. The total
is 14593 crores. I do not want to g,
into the details of priority nor do ¥~
want tp go into the entire mechanics:
of how it hag been worked out. A:
few rupees this side or that side do-
not make any difference, So far, wé
have been judging our plang only by;
our expenditure which is an extremes~
lv wrong way of looking at the en-"
tir. matter. This 16.6 per cent will'
be eroded if there ig inflation to the
extent there is inflation. Therefore,
assuming that part of it will be erod—
ed as a pesult of inflation, I do hope.
taking intn account better utilisatior
of the existing capacities and aug-
mentation of the new capacitieg that
wil] come into being and also taking
into account that our infra-structure
sector industries will work better, we
should be able to aChieve a  little
better than the target of growth that
we have set for ourselves. Now, Sir,
I coma to another most Iimportant
question. T think I will be able to
answer Mr. Raju, He is g very
revered and senior Member of this
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House. He was critical of the bud-
get saying that it was likely to push
costs and bring about some inflation.
I agree with him to the extent he
says that the budget is likely to lead
to cost push and some inflation. But
the second question that arises is this.
In which manner is it possible to
avoid cost push and inflation? Can
we sacrifice our plan expenditure at
this time? The other thing, as we
know, is the non-plan expenditure.
The only way out is to cut the non-
plan expenditure. The biggest con-
sumer of the non-Plan expenditure
is the Defence. The only way out is,
without reducing our fire power, to
have reduction in defence expendi-
ture, if we can evolve some method.
Sir, in the United Stateg of America,
the leading economists were asked to
ook into the defence expenditure
and to pinpoint as to how to mini-
mise and economise op the budget
expenditure without reducing the fire
power, But the total burden will be
quite heavy on the country. I want
Yo make no secret about it. The total
burden will be in the vicinity of
Rs. 5000 crores. Rs, 2100 crores we
will have to pay on petroleum, on
fertilisers and pesticides—Rs. 500
crores, on Railways—about Rs. 200
erores, indirect taxes wil] be about
3D0 crores. All this comeg to Rs, 3100
erores. 1 expect that the deficit fin-
ancing will come to about 1800 or 1900
crores of rupees if the management
Is extremely efficient. It comes to
about Rs. 5000 crores. Sir, this by
ilself, I submit, is no matter for me
to cause a very grave anxiety for
two reasons. Firstly, I do expect that
the growth rate will go much bevond
5 per cent if the management of the
economy is much better and if we
utilise the existing capacity fully
which has been less than 50 per cent
at the moment, and secondly, if we
are able, as a result of better mon-
s00n, to augment our agricultura] pro.
- duction. I want to submit at this
Juncture that the laws of economics
are ruthless laws. They dg not know
any miracles. They only yield to
determination, hard work, discipline
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and monetary and fiscal management.
That is all that can be done to re-
builg the economy and there is no
shory cut. Now, look at this point.
It is being complatned that the Singer
sewing machine continues to be sold
at Rs. 1,075, the Godrej refrigerator
of 165 ltrs. has also increased by
Rs. 67, and a 290 litre refrigerator has
increased by Rs. 155. Now, between
the last Budget and this Budget, the
increase is by Rs. 1,000/-. But one
thing which everyone seems to be
forgetting is that if thig psychology
of relief had not been built by the
Finance Minister—and for which the
credit is not being given by the Op-
position—by now  profiteering men-
tality would have come into force
and we would have been in the midst
of run away prices. That was the
basic error of Chaudhuri Charan
Singh’s Budget last time. He raised
the levies indiscriminately by one
per cent and he kept on saying, “We
have raised cost only by one per cent”,
when priceg increased by 11 per ceft
in a month. That is why I want to
say that in one very vital area, a
right decision was taken by giving
the relief,

SHRI A. G. KULKARNI (Maha-~
rasthra): You please reply to two
points. You are talking about the
concessions by the Finance Minister
on consumption goods to the middle
class or whatever class it js. I am
quoting from the “Marathi Times’
which is reproduced from the ‘Econo-
mic Times’. It ig in Marathi. I will
read in Marathi because you under-
stand everything. This js the survey
made by a 'Bombay newspaper.

(SHRI N. K. P. SALVE spoke in
Marathi).

AN HON., MEMBER: Sir, we do
not understand what they speak,

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Mr. galve,
the way you are replying to all the
points. - I hope you will leave some-
thing to the Finance Minister.

SHRI N. K. P. SALVE: Sir, I only
hope you will not add the time taken
for interruptions to my time.

|
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SHRI A. G. KULKARNI; sir, why
we are raising this point is that I am
not finding the real Salve in Mr.
Salve,

SHRI NARASINGHA PRASAD
NANDA: He ig defending a weak
case.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): I am about
to ring the bell, Mr. Salve.

SHRI N. K. P. SALVE: Sir, I am
given 40 minutes by my party.

SHR1I NARASINGHA PRASAD
NANDA: He is giving a command
performance.

THE VICE-CHAIRMAN (SHRI

DINESH GOSWAMI): Let him com-
plete. You have to read in between
the lines,

SHRI N. K. P. SALVE: S8ir, I need
another ten minutes because I have
to speak on direct taxation.

Sir, T know that the price of Life-
buoy Soap has not come down but
has gone up from Rs. 1.50 to Rs. 1.80.
The price of Hamam and Rexona is
also higher, (Interruptions). That is
precisely what I am trying to ex-
plain. If the Finance Minister at this
juncture had gkilfully not brought
down the levies, with the increased
railway freight and with the higher
cost of raw materials which is going
into them, by now the prices would
have been much higher.

SHRI A. G. KULKARNI: There he
is! ‘ A

SHRI N. K. P. SALVE: - Sir, nn
consumer durables, a very rational
approach has been taken. And relief
hag been given on air-conditioners,
TVs and refrigerators. Ang these items
have been treated as itemg which we
treat with vengeance as it were. Sir.
I want to keep a very simple pro-
position before him, regarding air-
conditioners, And I am telling thig to
the Finance Minister after Finance
Minister but no one listeng to me. If
you keep a duty of one thousand
rupeeg and make 5 lakh units, you

L {7 g .
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raise Rs. 50 crores. If you keep a duty
of Rg. 5,000 ang make one lakh units,
you raise Rs. 50 crores. Bul which
is better? By making five lakh units,
the growth is five times and the em-
ployment is many times more.anci
ancillary industries are many times
more. But nobody was listening to
me. And this iy what he has done
this year. Even if no one appreciates
this point at least, Mr. Morarka wilk
appreciate this aspect of the matter.
Sir, on tobocca, there has been a fur=
ther levy. -But I am told that gra-
dually we are drifting to making un-
safe cigarettes. 1 hope the Finance
Minister will look into it. On bidis
we have reduced from Rs. 60 lakhs
to Rs. 30 lakhs. What I am told is
that this is making the racket of
spurious sales of bidis under spuriots
labels extremely profitable.

THE LEADER OF THE HOUSE
(SHRI PRANAB MUKHERJEE}):
Mr. Salve, we should have somebody
who is a gmoker as our Finance
Minister.

SHRI PILOO MODY: The
ber of spurious smokers
would have gone up.

SHRI A. G. KULKARNI:
come to sugar.

num-
by now

Now youw
(Interruptions).

SHRI N. K. P, SALVE: Lastly,
Sir, I am speaking something on the
direct taxes, which is very important,
over which the entire country is
agitated. I come to certain changes
proposed in the direct taxes by way
of retrospective legislation. Normal-
ly, I should have reserved my com-
ments on this point for the Finance
Bill. But since these measures have
a direct nexus with the object of the
Budget, namely, that of growth, and
are likely to completely upset the
very foundations and calculations on
which the revival of industrial growtix
is based, I must refer to them now.

SHRI K. C. PANT: That is an-
other ‘if’ added to other ‘ifs’.

SHRI N. K. P. SALVE:
will be able to bring the
Minister  round.

While introducing the

I hope we
Finance
(Interruptions}.
Budget, the
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Finance Minister iy paragrapir 8‘5 re-
erred to this retrospective legislation
7ano, Sir, this ig precisely what e had
#esay. I will just quote three lines.
*

“1 also propovse to make certain
amendments in the Income-tax Act
%o counteract certain court decisions
which have resulted in unintended
benefit to taxpayers. The Finance

. Bill further contains certain pro-
" rposalg for the amendment of direct
itaxes which “are ‘of minor signifi--

«

;cance. I will.not .take the valuahle:

itime of the House in explaining
.. .the same.”

‘Sir, ynderline the words “which
-are of minor significance”. The mis-

ohief, the terrible mischief, of adding,
‘these words has been done by the
dbureaucrats. I do not want my Fin-
‘ance Minister to be triched in the
same way as Chaudhari Charan Singh
was. That iy why I want to wam.
shim. Further, 1 find from the Budgzet
Arpures that ne credit whatsoever was
Vigkem for the additional taxes to be
te=glised on account of retrospective
Iegislation. Consequently on hearing
ithe speech when 1 spoke on TW I
ihought that the changeg propassed
refrospectively ‘must be of an insigni-
ficant mature. I am sure the Fimance
‘Minister alsp must have beep sim:-
larly ‘led to believe by the bureau-
craty of his Ministry that the changes
proposed are minor so far as their
jmpact on revenue is concerned. I
want to bring te the notice of the
Finance Minister that some of the
retrospective changes soughl to be
ma#e ‘in ‘the direct tax laws are not
only arbitrary but are alsp going
against the very grain of sound prin-
oiples of legislation and if they are
given effect to they will throw thou-
sands of industrial undertakings into
finsncial chaos and disarray. It wiil
“mean retrospective taxation of asses-
ses big and small. The retrospective
. legislation, it is calculated by experts,
. will yield anything between Rs. 120
" wrores and Rs. 250 crores, which Iis
. by no mears a minor and insignifi-
" cant figure. Since most of this legls-
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lation relates to incentiveg given to
industrial - undertakings, it will put
their existing cash flow completely
out of gear, affecting adversely their
production programme. Sir, what is
necessary is that every possible effort
has to be made to fully utilise the
existing capacity of our industries
which, at present, ig hopelessly unde:-
utilised due to several distortions in
the economy. Every care has, there-
fore, to be taken to ensure that noth-
ing is done which impedes the pro-
cess of maximisation of production
and optimisation of productivity [roin
the existing capacity., To block sucn
@ process would be a retrograde step.
Retrospective legislation pernicigusly
blocks such ap effort.

Sir, I should like now to explain
what these retrospective legislatiens
are. Sir, I hope the Deputy Finance
Minister will bear with me and try
to understand and then explain my
objections to the Finance Minister. I
shall first take up the amendment t9
section 80J. Now, this is made re-
trospective way back from 1972, Now,
Sir, thig section, if amended fron:
1972, is going to affect thousands of
industrial undertakings and lakhs of
assessees, whose assessments have
been completed. In termg of section
80J a tax holiday was given foy a
Period of seven years to co-operatives
and for a period of five years to
others. The exact concession was to
be calculated at the rate of 6 per cent
for the non-corporate assessees and
7.5 per cent to corporate assessees,
i.e., the companies on what wag pre-
cisely and designedly described by
Parliament in the section ag capital
employed in the industrial undertak-
ings. Now, thig wag the crucial phrase
“Capital employed in the industrial
undertaking”, 6 per cent or 7.5 per
cent depending upon the nature of
the assessee; tax holiday for 5 years
of 7 years depending on whether you
are in the co-operative sector or whe-
ther you are in the non-co-operative
sector. That was tax holiday given by
the Parliament in the relevant section,

Now, while computing capitalg em-
ployed in the jndustrial yndertaking,

P
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the Parliament leff the computation
0f such capital in its wisdom, to the
bureaucrats as per the rules to be
framed. From 1968 to 1971, the rules
were so framed that the capital was
computed on which 6 per cent and
7.5 per cent was calculated, which

_included the capital of the assessee in

‘the industrial undertaking plus his

reserves plus his debentures plus
long-term borrowings. In 19872, sud-
denly, the rule was amended anrd

rules deleted and excluded the long-
term borrowings. At that time, a dis-
pute arose and the dispute was that
when the Parliament says that you
are entitled to 6 per cent relief or
7.5 per cent relief on the capital
employed in the industrial undertak-
ing, in termg of the rule, what was
virtually calculated was the relief
*based on the capital of the share-
holders in the, company or the capita!
of the proprietor in the undertaking
and capital of the undertaking as
such which are too different concepts.
When the matter went to Cal-
cutta High Court, relying on a
famous decision of the House of Lotrds
on the point in the case of Birmin-
gham Small Arms Company reported
in (1951). All ER296 their Lordships
<considered the concept, which was a
‘well-known concept of capital em-
ployed in an industrial undertaking
as district from proprietor capital
and held that the rule is, therefore,
ultra vires the section. The same
decision was followed b, Madrag.High
Court by .Allahabad High Court—5
member special Bench of the Tribunal
‘with three experts extensively re-
viewed the entire matter and held
that the rule was in conflict with the
section, and as such the section must
prevail. Now, as a result of this,
‘what one expected was that in defe-
rence to the wishes of Parliament
and the intent that the Parliament
clearly had in mind, it is the rules
‘which should have been retrospective-
ly amended. Instead, what has hap-
pened is, they are amending the gec-
tion to bring it in harmony with the
rule. Apart from anything else, the
most dangerous effect of this retres-
pective amendment is tax effect would
be anything between Rs. 120 crores
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to Rs. 200 crores, ‘'whereas the Fin-
ance Minister has been given to be-
lieve as per the statement that he
made on the floor of Lok Sabha, that
this is a minor and insignificant
change. I cannot understand when
have we reached a stage where REs.
100 crores and Rs. 200 crores have
started becoming minor or insignifi-
cant. ) ’

SHR1I PILOO MODY: Are you
suggesting the Finance Minister did
not understand what he was doing?

SHRI N. K. P, SALVE: Sir, if he
does not disturb me, it will be a little
better. 1 do not understand why in
a serioug matter like the Budget, bui-
foonry must come in. At least for
once, let him be serious,

SHRI PILOO MODY: I was very
serious and ] continue to be serious.

SHRI N, K. P. SALVE: 1If this is
seriousness, I do not know what
buffoonry is.

SHRI PILOO MODY: It ig»gbvious
that you have not known it for years;
otherwise, you would not have spoken
in this House.

174.

SHRI N. K. P, SALVE: No, I know

"you and therefore, know both. My

.submission, therefore, to the Finance
Minister is that if he has taken this
step and if the law is amended re-
trospectively, it will be a retrograce
step; it will be counter-productive;
it may go against the very objective
Unfor-
tunately, I do not know what the
bureaucrats have told him. If they
have given the impression that as a
result of this retrospective amenad-
ment, a large burden will fall on the
department, it is utterly incorrect
and untrue. And I want to make one
statement on the floor of the House
since I have myself conducted several
caseg related with thig section and T
know it as a fact, that most of the
large houses who are fighting this
particular section, in their cases taxes
have never been paid because thcy
knew that the rule as it is would
never stand. Since taxes have never
been paid, the Qquestion ol payment
of taxeg in their cases will not arise.
Therefore, there is going to be no
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additional burden, if this section was
not amended retrospectively if that is
the apprehension of the Finance
Minister. On the other hand, if you
are going to turn the apple cart up-
side down completely, imagine, you
will be putting off gear the entire
cash flow of those very assessees, who
are engaged in running industrial
undertaking and how will they be
able to carry on their production gche-
dule? If this is what you intend to
do, it will be the most unfortunate
unwise Act. I will completely upset
your calculation. It will completely
upset their calculations. Instead of
lifting the industry from the mire of
stagnation and declining production
you will be pushing them further into
the abyss of financial catastrophe.
And by illegal retrospective taxation.
You should stop this. There is one
more point, which I would like to
bring to the notice of the Finance
Minister. Now, section 35 is sought to
be anmrended, Section 35 ig to be am-
endeq from 7-4-62 retrospectively
for eighteen years, This sort of re-
trospective effect ig ynheard of in the
annals of fiscal legislation in any
country, Show me any country which
boastg of having a civilised society
which amends a section retrospective-
ly for eighteen years to withdraw
incentives. And for whose benefit?
If the law is not correctly draft-
ed, willy nilly, for any reason,
who has to pay for it? The Govern-
ment or the assessees? Why do you
want to amend it for eighteen years?
The law is amended today for eigh-
teen years. I do not know how many
generationg have passed in the mean-
while; how many wars have been
gone through; how many fortunes
have been made and how many for-
tunes have been lost.
want to amend it. Why? Because,
a doubt has arisen in the mind of
some bureaucrat somewhere. Are we
joking? (Interruptions).

SHRI KALYAN ROY (West Ben-
gal): Why do you give concessions?

SHRI N. K, P. SALVE:
ing one thing clear.
against al] incentives.

I am mak-
I am personally
If 1 have any-

-
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thing to do any time, I will abolish all
these incentives and only rationalise
the rates of taxation because, incen-
tives bring about the biggest of ihe:
distortions in the economy. But what
I am arguing is something different,
which you are incapable of under-
standing, Mr. Kalyan TRoy. (Inter-
ruptions), .

SHRI KALYAN ROY: I understand
very well, Thig is exactly what the
‘Capital’, the ‘Commerce’ and the
FICCI have said (Interruptions).
This ig the yoice of the monopolists.
This is the voice of Clive Street and
Dalal Street. (Interruptions).

SHRI N. K. P, SALVE: I referred
earlier to a set of people who read
Karl Marx during their college days
and have never grown thereafter.

SHR] KALYAN ROY: At least
Karl Marx; something good will come

175

to you. (Interruptions),
SHRI N. K. P. SALVE: 1 will
teach you Karl Marx. Please sit

down. ~ Sir, I want pll the incentives
to be abolished, here and now. Ra-
tionalise rates taxation and that is
enough. Give everybody a fair treat-
ment. Have proper rates of taxaticn.
But the question is, having given
them incentives, having made them
werk on a particular basis, ig it fair
that, today, you force them to re-
work the whole thing for eighteen
years? This is impracticable, Thig is
not proper. If you are to go by the
predilections, the prejudices and the
irrationalities of 5 few officials, then,
it is a different story. If you want
to listen to reason, which wants the
twin objectives of the budget to be
achieved, then, I am making my sug-
gestions in that context.

Finally, Sir, all that I would like to
submit iz that, by and large, the
Finance Minister, in the midst of a
very difficult situation, has well per-
formed a very delicate task. It was
a tight-rope-walking he did. But I
would like him to consider properly
the question in regard to retrospective
legislation. Now, take the cases of
partial partitions of HUF. This iz
retrospectively sought to be stopped.
Joint families are not monopoly

I
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housas or anything. They have been
partitioned long ago. Small people
are also involved. What does he
understand by section 80J?7 A man
came to me the other day. He was
making buckets, small buckets, in my
constituency a few years agp Wwhen
1 was representing the Lok Sabha,
He has put up a small shutters fac-
tory. He says ‘In my shutterg fac-
tory, my capital is in the vicinity of
Rs. 40,000—this ig by no means a large
capital—and he will be required to
pay a tax of Rs. 15,000; if section 80J
is amended retrospectively, from
where do I pay the tax?" These oare
not monopoly houses. They can take
care of themselves; Mr. Kalyan Roy,
you should know that.
 those who do not get expensive legal
+ advice. . . ' :

SHRI LADLI MOHAN NIGAM.

(Madhya Pradesh): With the couni-
vance of the Government,

SHRI N. K. P. SALVE:  Sir, the
trade, the industry, wants to co-
operate with the Government, Let
not a climate be created in which
unnecessarily you push them into this
difficulty, for no fault of theirs. This
is my submission. ;

SHRI KALYAN ROY: If you have
tears, shed them now.

SHRI PILOO MODY: Mr, Vice-
Chairman, Sir, I have had the mis-
fortune of listening to the budget
speeches for the last 14 years and I
must admit, Sir, that of all the bud-
get speeches that 1 have heard, this
was by easily the worst. Not only
was it devoid of all humour, but it
was also devoid of all senses. The
first half of the speech consists of
cheap jibes, false exeuses and the
secong half consists of patent lies
and an attempt to deceive not only
the common people of this country
but also hon. Members of this House.

Sir, we have just now seen a very
erudite discussion between Karl Marx
on the one side and Garucho Marx
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on the other and between the two-

I do not know who got the better of
whom.

As far as this Finance Minister's
speech is concerned, I think Mr. Salve
did a very poor job of salvation. I
am really surprised because for the-
new Finance Minister, whom I have-
not known all these years but have-
seen angd heard of him at some dis-
tance, T had cultivated some respect
and, therefore, I sincerely hope that
he did not write this speech. I am
rather inclined to believe that Mr.
Salve wrote it because it has no-
thing but cheap jibes in it and I am
shocked to see that a responsible -
Government, which claims so much
support from the people and thinks:
that they have ridden here on a mas--
sive mandate, should indulge in this
cheap jibe that for everything in the
world the Janata Party wag responsi-
ble. And I was wondering if all the-
politiciang dig the same thing. So, I
promptly sent for Mr. H. M. Tatel’s:
speech, the first speech he made on the:
assumption of the Janata Government.
Then I went through that speech and’
I found what a dignified document it
was. After having suffered 11 years
of misrule at the hands of the Con-
gresss(I) Party and two vyears of
inglorious emergency, the tone and
quality of Mr. H. M. Patel’'s speech-
over here is really something that one-
has to be proud of. When one reads

the present document, that is, before
us...

SHRI N, K. P. SALVE: Where is
he by the way?

SHRI PILOO MODY: I think he is
doing some constructive work at
home. Where are you?

Now that he has asked me, I would
like to say that after hearing his
speech, I fee]l that I had been un-
fortunate enough to hear Mr. Salve
for 14 years, speaking on the budget,
alwayg trying to roll up his sleaves
and trying to defend something. I
want to know, Sir, ultimately, is Mr.
Chavan g better Finance Minister or
Mr. Venkataraman? Can you give
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"~ me a reply to that question? There
iz a deadly silence, as you will notice.
Why? Rightly so, because Mr.
‘Chavan has gone and Mr. Venkata-
raman js here and who will come
next who knows. Well, according to
the speech that he has made, God
forbid if he replaces Mr. Venkata-
raman, he will have to fulfil al] the
-commitments that he has just now
made—abolish a1l incentives,
dentally, bringing taxation down
from 77 per cent to 66 per cent also
is an incentive, (Interruptions).

So, coming back to the speech, Sir,
it sayg here that the decline in in-
dustrial production was mainly the
result of a serious deterioration in
- the infra structure. 1 am really sur-
prised how a statement like that
could be made because the Economic
Survey which thiz very Government
has produced seems to say quite the
.contrary and 1 would like to know
about what particular item Mr. Salve
or the Finance Minister would like
to know because it is quite clear
from the Economic Survey that on
any numbsr of items the production
rhas gone down only after they took
r,over. When I say “after they took
_over”, there is a certain mischief
involved in this because the interim
Government that was also proposed by
this party, supporteg bv thig party,
encouraged by this party, installed by
this party, rejected by this party,
toppled by this party, I do not think,
can escape any more responsibility
for what happened under that Gov-

ernment than we can. We never
want to escape responsibility for
what happened in the first three

months. What happened in the last
three months, the total responsibility
for that is entirely theirs. What hap-
pened in the penumbra of six months
in between is the joint responsibility
between them and the friends on my
1eft and the friends on my right.
Thank you, Mr, Finance Minister,
for gracing the occasion, What would
you like to know? Would? you like
to know about the food manufactur-

ing industry, which is minug 10 per

Inci-
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cent without considering inflation?

Would you like to know about bever-
ages which are minus 33 per cent?
This I can understand because ever
since the new Government wag ins-
talled, they stopped drinking soft
drinks and have taken te hard liquor. .
Or is it the manufacture of footwear
that you were referring to which has
gone down by half a per cent? Or
is it furniture and things like tha:
which have gone down by .2 per
cent? Or is it the mantfacture of
rubber products which have ‘gone
down by 3.6 per cent? I wonder
why the use of rubber has gone
down Dby 3.6 per cent. The basic
metal industries are down by 35
per cent, manufacture of tra-.nsport
equipment is down by 25 per
cent and go on. The whole list
is there. I do not think I have to
quote chapter and verse because the
chapter and
verse, the Prime Minister was reply-
ing to the debate and she said that
whatt Mr. Mody had talked was utter
rubbish. She has thig habit ¢f making
sweeping statements, Unfortunately,
all the rubbish that I talked about on
that occasion has been reproduced in
this rubbish, the economic survey,
produced by her Government. So
make uUp your mind. Is this or is this
not rubbish? Because if it is rubbish,
stop publishing it; and if it ig not
rubbish, stop making those absurd
claims, ‘

Sir, I take you to the Finance Min-
ister’s speech again which I seem to
have misplaced over here. The Fin-
ance Minister has said that in the
fiscal year 1979-80, the prices rose by
20 per cent. Thank you, Mr. Finance
Minister, because it is an honest state-
ment that has been made in  this
document and I am going to hold you
to that statement throughout my
speech because every figure quoted
means that what you are saying to-
day is 20 per cent less than what you
have writbten down and, therefore,
the fact that there has been a 20 per
cent inflation during the course of
last year is a matter that we have to
take serious note of. .

l
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Now let us see what he says. The
first thing that he takes credit for is:
“we still have food stocks of about 18
‘million tonneg owing to  our earlier
foresight”. Even that is due to their
earlier foresight that he has 18 mil.
lion tonnes of foodgrains! And he
. -says; “Foreign exchange reserves
.stood at Rs. 4890 crores as on May
30, 1980”. That also must be due to
-some foresight or some other reasont!
Let us see what the Economic Survey
has to say about this, It says “Even
“though the overall weather conditions
during 1978-79 in terms of extent and
spread of rainfall were not more
favourable than those in  1975-76,
foodgrains production in 1978-79 was
10 million tonnes higher than the
leve] in 1975-76”. 8o, you will have
to admit, Sir, that to a large extent,
“We have been able to countermand
‘the effects of the weather good and,
therefore, when he says that his
foodgrains stock remained at 18 mil-
lion tonnes because of hig earlier
foresigat. I think the ‘earlier fore-
sight’ produced considerably less than
what his later hindsight has been able
to produce in terms of food stocks
which still stand at 18 million tonnes
‘in spite of the fact that there was a
shortfall of 10 million tonnes lash
yvear. As far as foreign ex-
change reserves gre cOncer-
ned, Mrs. Gandhi has gone
around the whole country telling
people that the Janata Party has dis-
Gipated all our’ foreign exchange re-
serves. Sir, I would like to know
" what she left behind for us when she
wag unceremoniously ousted in 1977.
In 1977, Sir,—I seem to have lost my
place—the foreign exchange reserves
stood at something like Rs. 2,500
crores when Mrs, Gandhi quit office
and it had reached the higheest peak
hitherto under the Janata rule, up
to Rs. 5,200 crores or something. We
left them Rs. 5,100 crores and today
they have Rs. 4,800 crores, ang this
is the foreign exchange that we have
dissipated. Now let us see your dis-
sipation in the same direction. As
it is, it has started being dissipated
‘on gugar and other essentialg which

‘3 rM,
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you could have easily managed. Here
are some nasty remarks about sugar
alsg in this: “Vacillating sugar
policy.” The crime, Sir, that we com-
mitted, as you know—since you were
one of the beneficiaries amongst 650
millions—is that we fed the people
of India sugar at Rs. 2.25 a Kkilo
which is something they had not
dreamt of. And we continued to feed
them sugar at Rs. 2.25 a kilo for two
years which is something they had
not dreamt of. And we gave them
as much sugar as they possibly want-
ed, which is something they had never
dreamt of. And we stopped them
from gtanding in lines and wasting
mandays and labour hours which is
something they had never dreamt of.
These are the crimes that we had
committed. We take ful]l responsibi-
lity for all these crimes, :

Now I go on to another statement.
The Finance Minister sayg that “The
hon. Members are aware of the criti-
cal role played by our exports in our
development effort.” We all know

-~ about the critical role, and this criti-

cal role was somehow given a gset-
back by the Janata Government. And
I want, therefore, to quote a5 to what
the Finance Minister has done on his
part:— )

" “Clause 8 seeks to amend section
35B of the Income-tax Act...”

The proposed amendment wil] take
away the major portion of the ex-
penditure incurred on development
of export. I think this ijs what Mr.
Salve was ranting and raving about.

Are you exhausted or what, Mr.
Salve? There are times when gne
must be prepared to educate oneself.

Such an amendment is bound to
discourage and provide a disincentive
to exports outside India. That is so
much for-exports. Of course, this
Government, with its past thinking
and conventional wisdom, immedia-
tely there is a crisis, they want to
set up a committee or a bank or
something, and now they have set up
an Import-Export Bank. We have
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seen how some banks under their{
control have done in the past and
we will watch very carefully how
they will do in future,

The same thing goes about his
complaint about infrastucture, He
says that it was something “that will
brook no delay”’—if I remember the
phrase correctly—-and, therefore, the
Government constituted immediately
a Cabinet Sub-Committee gver which
he has the privilege of presiding. Sir,
I would like to ask the Finance Min-
ister how many meetings of this
Cabinet Sub-Committee have been
held. ,

AN HON. MEMBER: Zero.

SHRI PILOO MODY: And if it was
held, I want to know, with the few
meetings he has held how he thas
been “able to monitor the situation
continuously.” I wonder whether he
understands the meaning of the words,
“monitoring the situation continuous-
ly.” You imagine a roomful of panels
and gadgets and lights buzzing and
all manner of things and all the
members of the Cabinet Sub-Com-
mittee sitting there and waiting to
see. Immediately a red light goes on
and they all move inte action and go
to the Prime Minister’'s House and
plead with her to release a little more
of grain or wagons or something.

Sir, I was surprised at the way this

document has been prepared. Ag I
said, Mr, Minister—that was before
you, Sir, came—I sincerely hope that
you had not written it, that it must
have been a man like Shri Salyve who
had written this document, because
not having known you gall these
years, I sincerely had great admira-
tion and respect for you based on
what I had heard about you, but this
speech of yourg is something that has
made me very very unhappy. Every
man makeg a mistake. I hope you
will correct it in future,

We all are concerned with planning
Which the Janata Party had foresaken
and we had 3 system known as a

,
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‘rolling plan,’ which received a lot of
ridicule. They immediately changed
the name of the rolling plan. Now
he makes plans which will be ‘dove-
tailed’ into the main Plan. So instead
of rolling now we have dovetailing
going on. Take your choice. India is
India and you will never change,
whether it is a rolling plan or a dove-
tailing plan.

Now, Sir, we come to the 20-point
programme which has been promi-
nently mentioned as per de rigour in
this document on several occasions,
But each time the 20-point pro-
gramme has been mentioned, an allo-
cation under that head has gone .
down. 1 must say that this is a
strange form of worship where the
more you helieve the less you do. 1
can give you scores of examples,
Take, for instance, the provision for
house sites. Incidentally, Mr. Minis-
ter, it iz Rs. 50 crores as mentioned
in your speech whereas you have
actually allocated Rs. 55 croves. I
will give you the credit for providing
Rs. 5 crores exira on that score But
you must take inflation into account.
Last year, the provision for house sites
wag Rs. 78 crores—take into account
20 per cent infiation—and this year
they have provided Rs. 55 crores, be-,
cause they believe in the  20-point
programme which must go through
to salvage the poor of this country
under any circumstances.,

i

Then we come to another very in-
teresting ‘observation. “*Since India
lives in its villages...” Sir, did you
know that? “... and nearly 70 per
cent of its population derives its
livelihood from agriculture, the pros-
perity of the country depends upon
the modernisation of agriculture. The
year 1979-80 is a grim reminder of
the importance of the performance’
of agriculture to the development of’
the Indian economy.” This is what
the document says. I would like to
remind the Minister—a grim remin-
der—that the last Government in
their last Budget provided Rs. 1,084
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development
provided

crores for agricultural
and this Government hag
only Rs. 956 crores.

AN. HON. MEMBER: And that with
20 per cent inflation.

SHRI PILOO MODY: Yes, after
counting for 20 per cent inflation.
And then he goes on to say—here is
something that really amuses me be-
yond all expectations—“This includes
the provision in the Central Plan of
Rs. 158 crores for smal] Farmers Deve-
lopment Agency. Drought Proene
Areas Programme, Integrated Rural
Development Programme etc.; Rs. 32
crores for better exploitation of in-
land ang marine fish potential, Rs. 54
crores for Operation Flood II Project;
Rs. 59 crores for schemes of agricul-
tural research and  education...”
Now, in substance what have they
done? If I may be allowed to have
a glance at the Budget, I may zay
that in respect of agriculture and
allied services whereas the last Gov-
ernment in their last year provided
Rs. 1,084 crores, they have provided
only Rs. 956 crores. Now lét us see
where the cutg have been made. The
National Rural Employment Pro-
gramme has been given a gpecial

paragraph, this being the main thrust.

of the 20-point programme and the
main thrust for eradicating poverty.
Even Mr. Charan Singh and his Gov-
ernment provided something like Rs.
420 crores, and bearing in mind in-
flation this Governmet has provided
Rs. 340 crores, 420 against 340. On
the Small and Marginal Farmers
Development the lastt Government
provided 163, this Government 56
only. On the Drought Prone Areas
Programme the last Government pro-
© vided 71, this Government 49.

SHRI A. G. KULKARNI: A mas-
sive thrust has been made,

SHRI PILOO MODY: Opn the Com-
_ mand area Development Block the
last Government provided
Government 15. On the Area Plan-
ning for Full Employment the last
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Government provided 21.22, thig
Government 12. On the Command
Area Development Programme the
last Government provided 49, this
Government 37. I want to know
where the poor are. Where are they
looking for them and whom are they
trying to help? Because it seems to
me that all the poor have got to re-
ceive a cut and all the rich, according
to Mr. Salve, have got all the incen-
tives! On Fisheries the last Govern-
ment provided 44.5, this Government
34, On the Agricultural Financial
Institutions the last Government
provided 296, this Government, 109.
On other Programmes—that means
all the little programmeg that help
little people—the last Government
provided 342, this Government ~ 205.
My heart bleeds, Sir, for the Govern-~
ment because there is no point in my
heart bleeding for the poor people in
this country because from this Gov-
ernment they can expect to receive
nothing nothing at all. This  Sir,
is the performance on that score.

Now come to another statement. He
says:

“We have to press on with the
task of increasing the area under
irrigation...”

He says that they have

“stepped it up to 1,380 crores
from 1,258 crores last year.”

I will remind him what he said
about 20 per cent inflation. So, the
figure really is that whereas the last
Government provided Rs, 1,510 cro-
res, this Government has provided
Rs. 1,380 crores. In respect of drink-
ing water, in fact, the most specta-
culay performance of the Janata
Government was on this front, For -
thirty years they did not dig as many
wells or provided as many villages
with drinking water as the Janata
Government did in 27 months. I am,
glad that they have finally woken
up after three years of our rule. It
has been g good performance. It is



buager (uenerai) L nvAAd

187

[Shri Piloo Mody]

not a bad performance. They are at
least promising 30,000 additional vil-
lages with drinking water. Sad to
remind them that the Janata Gov-
ernment provided 60,000 villages with
drinking water which they had neg-
lected -over thirty years.

Now we come to the khadi village
and small scale industries sector. He
says:

“The Khadi village and small
scale industries zector hag the
highest potential of employment
next to agriculture.”

What has he done about that? He
wi:l say that he has provided Rs. 150
crores for additional production.

Actually, Sir, it is Rs, 145 crores. I
am taking away the Rs. 5 creres
credit that I gave him on the last
cccasion. And the actua] figure for
khadi, village and small gcale indus-
tries sector is that as against Rs. 226
crores provided by the last Govern-
men{ he has provided Rs. 145 crores.

I wanted to see tlte vast disparities
of these figures. These are very im-
portant items. These are itemg on
which the wheelg at the lowest levels
are lubricated and moved. And it is
these wheelg that are depriveg of oil
which has been poured into other
things? What has happened? ‘Out of
thig measly allotment he hag promised
to set up a Handloom Development
Corporation so that all their sycop-
hants can be gccommodated and found
berthg in this organisation. He has
also promised an institute of haud-
loom technology. An excellent idea.
But I wonder whether it will ever be
ablé to achieve the purpose for which
it is suggested.

Now, we come to chemicals and
fertilisers. He says that the allotment
for this has been raised—I have
underlined the word “raised” and put
a question-mark on it—to Rs. 319
crores. Actually, Sir, he is providing
Rs. 319 crores while the last Govern-
ment had provided Rs. 365 crores.
How can he claim that it hag been
raised? You go to something elsc,
like family planning, for which he
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was taking great pride. He says “We
have allotteq RS. 140 crores for this-
which the Janata Government comp-
ietely neglected.” Sir, the alloiment
of the last Government was Rs. 139
crores. As far as Health is concerned,
there has been a dismal failure be-
cause the last Government provided
Rs. 327 crores, and this Government
is providing only Rs. 250 crores. It.
is all a question of robbing Peter to
pay Paul. I don’t know if it is a ques-
tion of robbing Salve to pay Zakaria.

So, Sir, what 1 want to say ig that
if you take scientific research or
technology, clauge 7 of the Bill seeks
to ameng section 35. The proposed

amendment prohibits any claim of
depreciation with effect from the
assessment year 1961-62, which is
what Mr. Salve was complaining

about bitterly a little earlier on. All
his clients cases will be opened for
the last 18 years and he won't be
able to, come and make any speecnes
here to defend the Government He

will be so preoccupied with old
assessments. Then he talks about
growth Clause 17 of the Bill seeks

to amend section 80-J which deals
with the concessiong available to
newly established industrial under-
takings, hotels and ships. Tais will
oreate a very serious liquidity prob-
lem to the industries inasmuch as
arrears of tax will have to be paid
in the current year. Sir, it has also:
to be noted... (Time bell rings).

Did you ring the bell? You all
heard; he rang the bell. Sir, it has
also to be noteg that normally there
is a gestation period of several years
before a new industry starts making
profits. Therefore, since the benefit
under section 80-I is related to pro-
fits, many of the new unity may not
be able tn ~vail nf any benefit or may
get onlv a very limited benefit,

Then, of- course, there is clause 12
of the Bill which seeks to insert a
new <ection, section 80AA, which
takes effect from the assessment year
1968-69. It is seriously affecting the
taxahility of inter-corporate dividends
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ang technical know-how feeg receiv-
ed from Indian companies and foreign
enterprises. -Sir, the changeg in the
various sectiong are, from the econo-
mic point of view, most unsound.
But there is a moral point of view
also to be considered, if morality is
still fashionable with the ruling party.
When you do anything like this with
such retrospective effect, it creates
havoe with the economy, it createes
havoc with the confidence in the Gov-
ernment. I sincerely hope that the
Finance Minister will cure all this
before he finishes with this yea'’r
Budget. ‘ o

Sir, to end, I woulg like to quole
a particular line with certain modi-
fications, which says that this Budget
has a large deficit and the enormous
cost-push ig going to create a tre-
mendous inflation. I do not know
whether he knows it or not. If you
want to curb inflation, I strongly re-
commend that you consult Mr. Patel
who hag done g magnificent job of it
at the time he was the Finance Minis-
ter of the Janata Government. You
consult him on how you can have
your cake and eat it too ang still
maintain prices. It is a remarkable
feat under any circumstances.

The present Budget has a cost-push
element in it to the extent of Rs.
3,549 crores—RS. 3,549 crores— which
he has collecteg from the people in
exactly 12 days. These many crores
of rupees have been sucked up from
the people by way of Rs. 2.108 crores

from petroleum price, Rs. 665 crores
from fertilizers and Rs. 300 crores
from the Railways and from the
General Budget—not the innocent

figureg that he has given for six
months, but—Rs. 476 crores for a full
year, making the total of cost-push
in the economy to the extent of Rs.
3,549 crores. On top of that, there is
a deficit—an area left unlimited—of
Rs. 1,470 crores. When you add this
deficit to the cost-push, you have
something like Rs. 5.000 crores that
you have to content with—Rs_ 5,000
crores. This is the nature of infla-
tion that is going to rage in this
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country. All yoy have as an insurance:
against this is your optimism that
God will shower His blessing on us,.
I pray that smiles and we will ave
a good monsoon and maybe we will’
collect 10 million tonneg of additional
foodgrains. I do not think this is:
sound policy, I do not think thig is 2
sound Budget. The Finance Minister
has taken g tremendous risk. It ig-
his neck. 'He is welcome to use it
any way he likes. I am a libera) and
I do not dictate how each man should
use his neck. But do not fall into the’
handg of Mr. Salve and the bureau--
crats on the other side, Please apply
your own mind—which I know from-
your reputation to be quite sound—
in a manner in which vyou can do
something to save the poor people in
thig country from the inflation that
ig inevitable, It is inevitable. It is
the worst form of taxation. What
this Government has never rea’ised
is that inflation is the worst form ot
taxation, It is a form of taxation
which fally only on the poor people
and on the middle class and salaried
class people. - Inflation does not affect
me. Ag prices g0 up, my remunera-
tion and fees go up. For Rs. 5 lakhs
1 will collect Rs. 30,000 and for Rs.
50 lakhs I will collect Rs. 3 lakhs. It
makes no difference to me. There are
few people in this country who can
buffer themselves against inflation.
About 95 per cent, 98 per cent or 90
per cent of people in thig couatry
canno}. Not even Members of Par-
liament can buffer themselves against
inflation. Therefore, it is the worst
form of taxation that any Govern-
ment can levy on itg people. I have
quoted the figures. After Rs. 3,550
crores of cost-push and Rs. 1,400
croreg of inflation, vou are in for a
sizzler. If anything were to happen
to your expectation on monsoon—I do
not know what astronomical figures
will be there—the inflation will be
much more.

On one occasion while speaking on
the Budget in the Lok Sabha, 1 had .
brought an album of noteg of the
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"Weimer Republic where inflation was
the highest. I had notes in my
album for ten billion~ marks, They
~were printed only on one side because
it wag not worth printing on the
other side. There, people, as soon as
they got their salaries, rushed to the
shop to buy their sausages because
if they were late by two hourg they
would get two incheg less. This is
the sort of inflation which will also
~come to India, if you are not aware of
what can happen. Therefore, I plead
with him that with thig Budget with
s0 many crores of costs-push  the
economy is flush with liquidity. A
policy of sweeping taxation on arti-
tles of common consumption in a
situation of declining production will
be responsible for a spurt in prices.
This, Sir, is a statement quoted from
the Finance Minister’s speech. I
return the advice to him. Thank you,
. Sir.
ot T w@A qErTea  (fage)
ITIAT6TT B1F 7, (a9 1747 1 ATI0
Y 7037 T 3 NAT =g 7 AT 17
§ 17ifew awe wegy F@ Awm H
g 33rar a1 5 ZaT8 Uty wd -
ST F1 27T FRIqTacgr T o vy
BT Y .5 FAg T &Y Frgar sy
B FIATFF 171
ITTATTA AGIAA, FIW FIA B
fa1 79 7 7na IR T3 8,5 N
"qAT TF W R ogw ww #X
g3 g f;w‘r i w13 fragn faa &Y
FLT L 344 AT B FLATZWT ) #47
FIA FIAT AT TZ TI74T FIT | F47
Al 7 eag # Mg T frEaY ¥
FA G AT 0 § g5 g5 #AH
T BN ? TS ’FFH w3 Ffaw TrE
FER AT 43 . FfFa v W
FOAT AT m‘ri 1T & qqTg
w§ ) 27 A7 T5F A0A7 v £F wofE
¥ Pr3d 37T AFarg § A Fwax
il ¥ 74 FFR anrey @Y J1UAY

I 5ief-Eqqedl FT g1 QEIT & 33T
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| ST T {9 fFaT §, 798 WA -
sqaEdT & @EITTA FT TG <4 gY
ST A WA ww H g WY Far § R
1979—80 ¥ seqTgA § 13 wfq wa &
faerae, ¢fw seara # 10 wfamy M

o &f1F seared ¥ O & sfqwma &0 4r
o1 AT ATAF q@ F FT0 HL1TqT
giyFIfaeTgs arag aqrdy {1 fawret,
FAaT, I FT ARA TG Afeai amg
# 1 ga ¥ Freor qaglawel & soew ¢
¥ 2.2 gfgug & F4 g5 R T
fasdT g ATag 9z T 45 Ifqma
g1 1979-80 F Wi qAT &
atasa T AT fepratze #1 seamad
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qg § over &1 wlus &\ ¥@d, 3,
qraz, fawell, weadifaag ot gdy
5@ F SeTrEd u ¥ farerae wig | A+
Fgeqraa qal 28fam HrFEATEE R,
1979—-80 ¥ Frad 20 gfaqera a8
qredfa 1979-s0 ¥ fawm &
gv 1 o gfawa gs, wratg & 20 9fq o
F qfg gd MTATALHTART 1979~
80 &1 ATT H 4T AT JTAT 2232 FE
To B AT M ¢ Q&A1 grog fora
FIT0T g5 SFT ZATAT 2T LA 10
¥ FET & a8 wEIOSAE miias
feafq faedt @ ¢ Afaal, ar
%7 &g fF, Mfadi . waw™ o« FTXO
T Aifqat © agadt o FCOT gL
garfgawadry gurazafa s {m T
3 @ s 9E3q fFat g sEY F17@
f5 frwr a1 ot & fad awd St
gIRTT ATHA § @Y &, 996 a1y #
giifas adter a7 F3AT & | G g
FAATIE By ETLH I TAATHIAS & |
qrEl FT 1T T &g F, TATGT FT 479
3 HT a8 FAT1 05 a8 Aifaal « w1307
g, & maaat g fag welt 7 fau agg
FHIT] feafa 2 | aig faa war A
HIA A9 ¥ a5 78! Fa1{F 1980 F
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HAR 180 AT MfzFeT@mTHFTAIT
gr M faRol gEr 48 90 FAT A AY
7g famat aTFTT & T AT | FF A9
W § gt w31 afFwT ag F91 ag @
FHTAF @R ¥

ITFATETY AT, AATT Hof q1ar
1980% 147 0FUT Fo F7 fE@aT 74T
& 53g 97 gz Are H qegT fwar aq0
g1 3§ qUF 1235 FUE To HT qq04AT
TAT QT A [T A FT 1417 FT
gaT HI & awmar g {5 ad & wy A%
72 3100 FUT FT TZT &1 A17AT |
79-8 0 ¥ 2700 FUT FT 7 27 fagmar
TIT 4T, 8 =81 ¥ 3100 FUT FT 12T
F0 @Y 3 ae MY AT T fpaae % A5
Ara fra gzd 37 Goifaaw ey
F Frag @gr &1 | anfagm NewEd
T 2100 FAT w97, FfEATZAT &
655 FOT &YQT, T § 290 FUI
QAT MT QT g ST F 27 FAT AV
FIAEAT HEAT @ T TAY | HEL gy AT
F qry fasr 1 SrET 1 FTE 91 F T
arq g1 | AfFA TR ST g8 FW
g1 fam 785 ‘wAgHT fear O TwE
¥ 3 ooy w7 fzar

g g9z ® 1§ graEwT g §
fx aifaT a2 fag 7@ FT a9 &,
qrafaez &, #faafaee garfega st
2\ ora 927 fqg &1 9 wiav 9T A
S Fat war a1 fF 93 fasw wmfards
g afsamsarg A fasiadw @t
Fa1 % ag a1gr 37 9197 avE §—2@A
FEB AEAAL FTATGLE FB |

gz WTaw ¥ g g A $
fa% fear war § | NaaqrgAs FEFA
FT ATH © FT T A ZHIAGT Aq0aT |
T &V AT IS g§ 92 FEA A

& I TEHE, FfFT wa g ga@r FaEa

o T3 qEU § T FT T T FT TR
484 RS—7,

{1 JULY 1980 ]

ke

1980-81—General
Discussion.
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g 7T & 9t 9f s F1 qiaE A 7T
FFIT, HIA ATG F TET AT GFHAT |
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QTS AT FAFEqz ) fggarar gar
Fsaawr sy T fagr qar &, guAr
s 3AFamT FT = 20 2fgwa ag @r
239 gug A9 AIEEHE ° fam
14.7 3@z &' & agigdrEraar g
CHTAQEENZ SV 92 4T SIAT &9
FrFsEHrErFE frur wrgrd

IUNTEAR Wi, TAFH 249 &
fauz & go 9@ &G 70 § AT I F
uwier fafae 29 gone § 931 FT Aty
AT AT A 1 AW A S Frag
FEr & AT HET AT ST A9 9 39
fgqa & @y gu &g g 4%
@At wfa® agigrm | gFwa § 29
THY FH § FF 15 AT FT TAeq 247
T1fgq 971 4

zEl 9@ Jo9 239 ¥ W7 ¥ UF
e F1 % Ar@ fHaAr g 1 37 Am@ § oY
T WT 3G T qY A THEr § 3T $)
oAt Gefq &1 FIAT FH T FL 24T
qEATE | FTS ST HTAHL 2N 77 & IT AT
g frer AT SmAar & F Pt
3% 39 F fau agg & sfaa & &
Fog 239 &1 ot fafae 37 sme T ar w3
g @ FT A AT )

g qr § o 7y gfew S g
+t % < Go% framg w1 19 7 TN
g 1 awe o S gy Fow foamdz gen

- =rfe | ¥fFT goe FY I@F 9T ST §

s w9 &1 1aTdT § &% foda ay
I 9 FLHFT 76-77 F 1007
FAT A 7 T F w9 § foar gqv gax
RO § a7 3ENTART F | FF AT TEF
qFEHRTT § ol o 97 77-78 ¥ Ag
1607 § 92 FT 374 FUT TG 747 97 1
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78-79 ¥ 384 T & T, FfFN 3
FEC & Gl 6 Wg T IR a9g
foT 93 FT 800 FUS & AT & 1 59
¥ TR 3L W § T AR S @Y R
ag 39 917 &1 A% & {5 dow foda
. %Y AT U Gk gH I § AfEA gy
T g9 WA 3w F AT fAdiT T @
F qER W ¥ g @i F7 wfuw

w & A1 T H g afwn ot aoom w&

|t 8 |

¥ a1 fred gaa & awa § s
WY g7 A AW, FEHG WE A GE
¥ ag =R g gAT 5 O o A food
G TFOES I AW A W7 I 99
sar qret 7w # fear 0 @
B AW A fqqr T@T av g @ra e
§9 FT FAT qIET @7 AT HIL W TG
FT FIATART AT ATH 9 F FATAT AT
forg & for ag =1 fir st avet &1 aaF
& g § food 9% 7 g @F ar
foar § | oTq AT ¥ UF I gAv
qr 1425 F9T %7 faq & IO A qaman
T g o & oWar qrEl A g g
F aeft Y s aug Jw ¥ faiet wEy
FT WSTT 9T 2862. 99 FUT HT o7
AT 9TEl 7 AT BIET 31-7-79 FN
g g7 faee qET 77 WSTT 475333, 89
T & AR AT 6-6-80 &1 w1 faaE
HET FT ASIT § AT & 4851 TS |
& Yo & IO H ag Wi garar o fE
food a% & oy feorddie & o &y
31.3.77 ®Y 222.5 IT IT R 3.7.79
$Y T AT TET F GHIT BT ST qua
fostd 4% & QU9 AT AT 207.1 &F
A 6.6.80 1 I & T HT 266, 3
TA AT | IF G ¥ Foar 91t #1 g
% fours agg g 1 FHAE G
T WX S FT UL FAA TH G F
ST ¥ & faor smar g 5 S @0 g
% fzar war § |
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ZAWTaE T S 1979-80 U
Y 9t § I F FL I3 A AL @1 0T
&Y T o g=qe § s ol S a
F qug ¥ gw o fEan ww g 9T g%
N Ffrat afg ot Y 139 F
783 75 92 & fF a2 Aifrer Fwae SiEa
1976-77 ¥ &3 8 & W W
1085 . 8 ¥9% g7 9fay =afaq, 1977-78 7~
A FGHT 1189.1 ZIATTHIX 1978-79
Fad g FT 1249, 5T G T>qT 1 T
q® %9 & 7' 30 ¥ § fF e dfuer
vafafafadt smd < # 1977-78
7T 1978~79 Fwmg fadax § fa=m
¥ sfaw  wwmw 3.8 fEeww
¥ a3 T 4 faawm gy W,
HWY 7.3 & @@ F 9. 8 fwam™
g1, A 419 WTH & 98 FT 498
JTH ET AT, N 7299 8 9 FL 73
717 g1 T ;T fawet seuteT 10, 9
feetare § a8 ¥ 11. 8 faerae &t
gt | &g wmiwE o fea wy g, foew
AT af 7 FAG F I EN § 89
& g9 ¥ wfas wixd g wiv gy ifas
« & Faar aet Y gvwedi | g aw
g5 88 H 9T #faer Fwy qv T &
feama & fuar wan g difcae %1 fag A
FHY g STy & | Hifuen & Wi SEh
1977 § 391.2 917 Y 3gf 1978 ¥
ag 426.6 919 W@ HIT 1979 ¥ ag
433.7 AT G AT | IF JE & AT
SAar 9T # gIEIR H ASAT g1 oAv
difae g ar aegs g ar g g1,
T g AT FGST &, g U A FT
wafafafads afe safaa agr &, 9 adt
g & A F AT & fawa & wgAT wvEan
g & wifax aeften 3 9 28 ¥ frar
aar 2 {5 37 ad & Fradl ¥ seogdg
feawat w@F F T2 1979-80 ¥ &Y
¥ afz g% =< 9w guy 9% Fiuat F71
YAFH 1970—7 1 F UL I 197 7~

787 182. 9 @I HIVEHTAL 1978~-79 -
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¥ 184.7 3 I 9T 31-3 79 ¥
29-3-80 TF QA GAF(H T HER
19. 9 @R F1 gfg g1 T |

AR & o aEw Fr wfafady
e 9g o gAY aER d gwy
wig® off | avg = A9t F aEde
ST st gwe dw gu § SO% & ag
g5e fHdr dW@ § UF GIWEG 49,
dqET gIC TGN FE T FFAT | gH
d1 gERT A F9E TG | TN
g gear g 1 fagw st @mr g,
AR @ F GN g, T AW
mtatr%mar%xﬁtﬁmm
g f5 38 o ¥ v faw wdr A
fex & eqa I/ 97 Y SfEg
FEaEr, S St agl g3 woo fed
g wmfiq@% :HEF
7T FE 1 . g

AT & FZFT § AT J1 qHIA
FEAT I

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): I am calling a
new Member—Mrs., Nargis Dutt. I
will cal}y you later, Mr. Rameshwar
Singh. .

SHRIMATI NARGIS DUTT (Nomi-
nated). Hon. Mr. Vice-Chairman, Sir,
I entered this House only a fortnight
" ago ang was deeply touched by the
warmth angd spontaneity with which
I wag received by one and all. Please
allow me here to express my grati-
tude to all of you. Today, I am Speak-
ing for the first time in this House
and, therefore, seek the blessings of
the hon. Chairman ang the, Members

of the House and I hope I will enjoy.

your co-operation in dayg to come.
Thank you very much, Sir.

Sir, as you all know, the duty on
unexposed colour film hag been in-
creased. Today, I d6 mot merely
want to protest against it nor am I
going to stress the fact that the film
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industry ig probably the only industry
in the country this year which has
not merited any incentive in the eyes
of the hon. Finance Minister. On
the contrary, Sir, he has loaded it
with additional financial burdensa
which 1 will deal with later, This
singling out of film industry obvious-
1y reflects what hag now come 0 be
known as the traditional attitude of
the ‘Government towards the film~
makerg of this country. I will only
be gtating the obvious when I say
that since independence of the coun-
try, the film industry has enjoyed a
very low priority, that is, if at all i#
has enjoyed any priority in the past.
Although the reasong for this have
not always been very clear to me, [
have on occasions been told that in a
developing country engaged in the
more important and herculean task
of building an infra-structure for 3
rapid economic reconstruction, enter-
tainment industry cannot legitimately
claim any kind of priority. And I am
not standing here today to argue in
favour of changing these priorities.
What I would like Mr. Vice-Chairman,
Sir, is that a little more thought
should be given to the right of the
common man to have an access to the
only entertainment which is available
to him in thig country, and that is ¢he
cinema. Sir, cinema ig the cheapest
form of entertainment which a com-
mon man can get. I am not geccusing
the Government ot having deliberate-
ly created circumstances in which
cinema goeg beyond the reach of a
common man for whose welfare the
State machinery is working day and
riight. But, for the last 30 years or
so, there fhas been no cohegive effort
by the Government to help us im-
prove the quality of = entertainment,

and what_is more, to ensure that the ~

cost of seeing films does not go up to
the extent beyond which it beComes
impossible for the common man td
enjoy films. Thig is not to deny the
fact that the Government hag in the
past made some commendable effortd
to improve the technical qualitieq of
the film. It set up a Training Insti-
tute at Poona which provided a large
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number of good technicians and com-
peting acters and actresses. They
made a name for themselves and also
helped the industry in jmproving its
standards. The Government also get
up a Film Finance Corporation. These
institutiong eventually managed to give
us what is popularly known as the
new wave or new cinema. All of us
can legitimately take pride in the
fact that they kept alive the efforts
of Mr. Satyajit Ray who put the
Indian cinema on the world map
about two decadeg ago. In the last
decade and a half all agencies of the
Government have helped these film
makers, No one can and, I think,
should quarrel with the Government
over this, for many of " these film
makers are our hope of the future. It
was primarily through the efforts of
these film-makers that regional cinema
has come to be on ity own. Having
said all this, it ig necessary to point
out a major lacuna in the effortg of
the Government.

The new wave was~ essentially
started by the urban clite. They lent
western sensitiyity to the eye of the
camera. Their sophistication was
deeprooted in the western {radition.
These films, therefore, appealed only
to a minority audience who had
western education. The Government’s
effort to put the cinema on a sound
footing thus tragically by passed the
major chunk of Indian cinema, that is
the entertainment industry. I am not
against starting a parallel cinema. In
fact, it serves as our reSearch and
development gection as far as the
technical aspect is concerned. But, may
1 point out that no significant change
in the Indian cinema can be ‘engineer-
ed without tackling the basic prob«
lems of the main. chunk of film
makers, who keep the wheely of
entertainment industry moving?

Those who are engaged in the task
of solving the bread and butter prob-
lems of the milliong and the ever-
fncreasing housing problems have ap-

parently not given sufficient though¥’

% the fact that the man does not
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live by bread alone. A temporary
escape-route should be open to him
from the grim realities of life go that
he could come back to them with
renewed energy to face them ang to
work for the solution of thoge basic
problems. It may sound odd bui in
the final analysis a man needs enter-
tainment as much as he needg bread
and butter or housing.

Mr. Vice-Chairman, Sir, we all
know that the prices in the last two
yearg have not been rising but soar-
ing, putting many consumer goods
beyond the reach of the common. man,
No one seems to have paid the kind
of attention it deserveg to the fact
that the cost of seeing a film has gone .
up considerably and the proposed in-
creage in duty this year might just
start the chain reaction which may
ultimately put the cinema beyond tne
reach of the common man, For®
example, the first thing that will
happen is that the audience in the -
rural areas will suffer because of the
high cost of prints. Now, thig is very
highly technical. So, I would like
the hon. Members to understand this.
Normally 100 prints are taken out
for distribution all over India. That
too by very few producers who can
afford it. Now each print iy going
to cost Rs. 2,500 more, which ap-
proximately comes to Rs.- 2.5 lakhs
more. Only big producers will be
able to bear thig extra burden. A
large number of producers, or rather
the majority of producers, operate on
a small budget and, therefore, they
will be unable to supply the required
number of prints. This, in turn,
would mean that there would be
fewer printg for the rural areas be-
cause the Teturn from these areas is
lower and will not cover the cost of
prints. In the urban areag the rates
of admission would almost certainly
have to be revised to meet the addi-
tional cost of production. Should this
happen, Sir? A large section of popu-
lation living in the urban areas will
have to do with seeing fewer films.
I will quote an example. Only yester-
day I asked a middle class man here,
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who was typing the script for me, as
to how many pictures could he see in
a month? He is a salariedq man. He
gets Rs. 750 and he has a family,
a wife, nimself and a child. And, he
says, well, I go and see a film normal-
ly once a month. I askeq him, why
only once a month, why not more
often? And he said: “Well, I cannot
afford because each time I go to see
a film, it costs me Rs. 30”, and I ask-
ed him how is it that it costg him
Rs. 30. The highest denomination
ticket cost varies from State to State.
In Delhi the cost of the highest de-
nomination ticket is Rs. 7. He told
me that he goes in the middle-class
stall and the ticket costs him Rs. 4.80
each., He buyg three tickets. Though
hig child is small, he hasto buy a
ticket for his child as well. So he has
to buy three tickets. That comes to
approximately Rs. 15. = Going from
home to the cinemg house and back
costs him Rs. 7 to 10 by a scooter.
Then when he goeg to a cinema, he
has to entertain his wife, He has to
buy her a drink ang take himself
also g bottle of Campa Colg or what-
ever ig available. Then hig little child
starts ecrying for a slab of chocolate
or gsomething and he has to spend
additional Rs. 5 on that. So, the total
works out to Rs. 30. He glso told me
that he hag to sometimes go without
fulfilling the demandg of his family.
If there is g new picture and if he
hag already seen one film, he cannot
afford to take his family to another
film. Sometimeg if there is somebody
else, an additional member of the
family who has come on a visit and
these people are planning to go to
gee g film, they rather postpone see-
ing a film than taking this additional
member to the film because they can-
not afford to buy another ticket. He
said he can ill-afford Rs. 30 on
Seeing a film and had to deny him-
self and hig family the pleasure of
seeing films more often degpite repeat-
ed requests of hig family. Now, this
jg the plight of a salaried man who
gets Rs. 700 or Rs. 750 per month.
Can you imagine what is going to be
the pYght of a casual jabourer who
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hardly gets Rs. 5 or Rs. 7 per day and
who affer doing 12 hours of manual
labour would like to have some enter-
tainment, woulq like to go to a cinema
house and identify himself with the
character on the screen? For those
iwo hours he would like to feel that
he is Dharmendra ¢r Amitabh Bach-
chan. He would like to forget that
he is just an ordinary labourer. And,
Sir, this is a world of dreams. We
sell him this dream and we would
like to sell him this dream for the
amount that he can afford. If tnis
amount that he can afford, If this
denied even this sort of entertainment,
I think it ig being very hard on this
labourer. And, Sir, even assuming
that he can afford to go and see a
film even if costs him Rs. 15, how,
many filmg can he see? This clearly
indicateg that cinema is going to be a
luxury rather than a common man’s
entertainment. May I, therefore,
request the Finance Minister to with-
draw this monstrous proposal of in-
creasing the duty on unexposed
colour films. I regret to point _out
that the Government and the people
in high places, apart from periodical-
ly pronouncing high moral judgments,
debunking the mercenary qualitieg of
the film-makers and enjoyimg all the
gossipg about the doings of the film»
stars, have done nothing to recons<
truct the financing system in the film
industry which is the root of all evils.

I do not wish to go into the harrow-
ing tales for the financing of the
films, but a film producer hag said it
time and again through various forums
that for every Rs. 100 that their film
earns, only Rs. 5 come back to him.
It is the tyranny of this ratio bet-
ween the investment and the return
that compels the producer to cater to
the lowest common lenominator, A
very large chunk of the earning goes
ag interest to the moneylenders and
to the Government, which is the
second biggest beneficiary, because, it
getg entertainment tax. Unless the
Government takes a cohesive ap-
proach, which embraces all aspects of
the film industry, from production to



o

203 Budge! (General)

[Shrimati Nargis Dutt]
distribution {q exhibition, I am afraid
nothing worthwhile can be done to
retrieve the old glory of the Indian
einema.

In my opinion, Sir, at the first
opportune moment, Government
should devise a ecomprehensive policy
which takes into account the entire
perspective of film-making in this
eountry, instead of looking at it perio-
dically, with a limited purpose and a
restricted approach, The Govern-
ment must not forget, as 1 'had stress-
ed earlier, that film-making activity
in this country does not centre round
the glamorous film stars or the pro-
ducers or the exhibitars, but it centreg
round the common man, for whom
these films are made and it is for the
benefit of this common man that the
hon. Minister must withdraw his pro-
posal to increase the duty on un-
exposed colour film Thank you very
much. ) ‘

DR, BHAI MAHAVIR (Madhya
Pradesh): Sir, let the hon. Minister
be chivalrous for once.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): I hope, he will

give some indication in his  reply.
Wait for the reply,
SHRI PATIPABAN PRADHAN

(Orissa): He has only a broad smile.

THE VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): To get a broad
smile, is no easy task.

;0 At vwE fqg (ST waw)
IUIATEAR WF1ET, qg av § faq 7l

[The Vice-Chairman (Shri R. R.
Morarka) in the Chair]

ST FY qARFAT2 IAT FGATE | S A
T g far § ag ate oF awa §
TR o oot § &7 f qow &y, 3wy
FITGT FAATEIT RIAT TLH FTHT G
ggw 7% § faw WAy Y A A q9€ 9w
forar &, 3a% I § §94 97 AT WA
gars g, ¥7 gIv fadf & 9 T a7 g,
Y @17 59% 0FgeE § IT9 AT Ay /91
Fr g v & gw Frowe g agsn § f fasw
HeY oY & qI F IW H AT I AW

[ RAJYA SABHA ]
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W@y § | @ gwery § fr faw walt aga

- &Y FAETETEE A ST €Y ARy mwdt

g | WA AW FT BT § AT FT WY
FgT1 R FF sg M ase g7 dare faar
g 9% a9 gAHT dar fear gmn
& & | ag e fFar o § Farx
F& g% faar § #IX 9@ g 1
TR §aT F qeq 9T W@ faar § o
o, ITawiens "gRT, Fdifeg
47 FgN 7% w ¢ 5 faw o r
7 EqY aEFRIREN gu A fm @ Fv
gore gw fear g, S AT
fear & sad o TN qm @ &
q qe gsuTg § faega & X &
¥ go TE & FE@T AT G gad
oz faq 4@ St &1 A fasmAT
AT 59 ase § fag A S F
qm A St qQ @@ @ og, S
fagrar fegm TR @ @ ¥
iy & S gagrar @4’ § W&}
FH FET & IART AT FHAT &,
Ig AW §8 g, fegmiar foveqy
#F 7 gare Wy, W 9T FG A
g wm Gt faar 0
A, Igawe a1 § q YAy

"™ qore #t dar 21§ 1 59 awE A
qeffarsr W zafaq #gar 93 G §
f& 2 g@ER Fra 1980-81
FT 4§ F9IE SET F WWE F fog
qa-aQfadr & qAW g | g8 &
F gega feg 9 & qF & =W
oIAT FUT fEEED gTq S9N AT
S g ey, wEnEfiw |@R,
EE AR f9a F I9 F37 fIg g,
T &1 A WIET U g feod
Fggr fag wT | §9aT F HW 9%
FIAIE FW T AR €T I
g9 FIT § NQAT TP § AL IGH
FrEAfawar 9 A § | ¥ g9
UL qfTrE ATy ®7 §
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SqT 9T 92 fgar 7@l g gwar |
F3¥ UF g ATRT Ao F faw Fwe
¥ o fard & of § Sfe sq
foaragt 1 afa @re fady Y fasoa
A3 E 9 I F FH IT AR
qF qsfrefy wa  sErefy ) oo
AFE T TFG FIA qIET § KA
7% 3feaq ST JE FEG QO
TTEY F Hews FoUToHEY FT ATH

WITARAM@I § | T2 I qqrdqrar

A F FHT ¥ | {AGET 0F WEL
T ¥ W@ A FY qEETSdt
1 A % IIT FEAAATT AT AT
qT GHAT § | IART FT % & |
oI T GATT FAGT G ¥ AGA
Tswed Afqal gra Te @ TUEt
F oqfoat § FUE@R AT W
F 3@ *F F7 fEar & 1 e, 89
gual & qfsrt § oS oae afaer
Ffg g2 { @a aww § awwr e
ferr =rgar § 1 Wgad, 1951 ®
AT F 10 qI§ g3 Afq gl
N FA IAT 594 FAT At W
1975-76 H ag 4T 5111 T
g E § A, zadr 99 sFEQ
A & | oFAYE W IGa o T
9dT 1951 H 594 FUT AT =
1975-76 Y qT H AN FT @I
g @ ¥ ag 1980 % @ § ;ifw
qrs WiFS AR TEN A § "I
g ISt 1976 dF 5111 FUT &)
w$ & 1 o3 w3 qr efarl fagar
HIT TIT &7 T 1951 § 269 F3
F1 4T ST 1975-76 § 2000 FIUT
FFATZI AL 1 [T, 1951 7 fagar
FIISAT 153 FOT A1 w41 fagar aga

FIGST 19787 1374 FUTETEE 1

w17 ag aafag fF ag 13 7@ 7 oA
STRY ET AL & | 7E 13 T &1 AT
TMET FY 1951 F 116 FUF F qHTEA
1978 ¥ 1369 1T T1 IAH! AT &Y
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7% | ag mweartwa gfg wox frdr A
w3 & wfeas g § a1 7w arwr g4 Y
AT HZS R | ITRTA 1951 F 13
FOT o1 AT 1978 H 38 475. 41
FATEITE | A, 1963 zrET v,
fasar fydia i #wa w16 F
AT 9T ¥ | 1978 W fygar yuw,

T fgdra 9 ww A gew qda
TR 9T AT Q1 A, faw owedr

WErRE, U quE ar golafay &
Tt foq g wy FwET azdr v
Aty #ma wfg aafsa w7 wm
Ter Y ) g8 a%T 9T A9 8 )

1949-50 ¥ wf =afad #ta 2280.8

G 47 1 e, § wesr e
AT AT TTRAT F 1 -

TH WIR FW, A, T8 J AHS
&, TAH AT FeeTd AWAT fF A 77
wew—-—& St near aqr wrg  feafa
g & AT AT qaA § o qg 7 5
& safa qrARdT fgrge@ § 1949-50
¥ 228.8%79 fY, 7 HIARAT 1951~52
% W AT 1958—59F A HIWAT
281.1 ¥I¥ A, g T AW
% eafyg o qe-Ffer @, Ag W
qW #r graw § o gsafa g @
TF W AT F gy &
AT §  TAA) T FIATAAT FAY
guEre Wt Afadl #OI]W O
g wradr Fr omrAedr ¥ afg WK
g2 qouar &1 mwmaAr ¥ gfg 9w
AF N * g g@r § FHe
§F Fur yag fwar § foms  ag
qOAAAT  @eq g ¥ | "rfEl
g7 g T0F A AR F w5
F frey & fag @R ¥ KA
gqrg fEar & 7 - o e

fag T Y ¥ @ W s
foar & 1 g9 & gar 9 H HOFT AT
famtrs | faa wafy ot ¥ @@ gy g M@
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[+t Trdeav fag)

foe®r @ @dt #t derarT =w wfawma
FH g & ot A g v wa wfawa

, FUEE G zmH A IO A €
T 1§ SR fax e, foed
UF 9@ F10 g qw § fuey aw &
gfagifas gar 1+ fred @@ 1979-80
# ST gET TET | IqF 9g AR A
arz * favfifysr «fr 3Et | 57 wQVE
gq gfagifes q@ &1 w92 & 390 &
qEg T ATERY AT TS A HIT
3,500 TS TIY &t KA A g ML |
ST AT WIT g&@ A7 AL F faafaer
IS A1 | =T 3G {7 are F fasfiaEr
I q@ & HTCOT AT Fgh a7 797 § |
g faafa 1 afe o cxuw F@&
G, TR FAT TF A9 WA K AT
t 3o s fear € )

¥ UF-UF F& TOH A A7
argan § arfw fa 9eli—¥« s g—
73 I1T FIT | qF qfA% # GFF  AG
g f& s@-s g% 9T q%e Wt g,
%9 AeF ¥ FH FLA T F ARG
g7 AT § AT Ffq w7 Iwq gAI70
7ot 8, 29 fa=r fagas & ., 39 9w
¥ are § a9 & qrq g1 @O g
3w F1 graq fawey, o 7 wd-snaeqr
farey oI et & 9 gaq agv fF
SART T TEL ST FFAT G )

o ® faer wat w1 wONE F AT
g1 § fF KA1 T IWH ®o 25-30
gfa = fagwr \ & 29 & arg T
TEATE fF T B0 10-12 F FA T
fa¥ft | A9 THFT 9T TE FA AT
% ag Y fa Aet o & g =man g
e dar @ oy fou fr areeg w@l
F W AT A & WX HATFAD I
& faa fawmr asT fE M Fr far
ST FA1X &7 oAt fE faer |q@t S
a <t fagam 9o fear, ag v gr mar
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qg @I AT FgF FTHFT qRH zafaq -
fumr & & g9 feafea &y gar _aEn
g ueF 7 37 feafedt &1 are faar
g

q@ A AT IRW a1a FYE, 99
¥ JAar w1 wgd @ F fag
HQA I 9T § FI199) A% TIEGT FT
g | T© qraEgE St 7w frag § ag
SAAT, 1% FLHTC 1T AT
fay w3 &1 g WY S 9T arEf
7 HIT AF e F qEFC T war ;A
& gugar g fF zaF amww @ wF
U § I GTENT |

Y SFar arET #Y gEIT A FH
fgar €, 1 @F A F GFC T
feear § SU F) AT TTA-AZT T FT
w1 fFAr & 1 30 91 & T8 Y GIF
fatiag ot geaTe 9T o g9 &1 7
ag aXFIX fasft o & 30 aut # 3§
Hew F wF-qqEqT F1 fawre AF7 T,
39 FF [FAT & ST FIH T G 40
TYET gH &1 A1 fAer | 9y & fow gr
gFar g ez B g, Tawt GFde w37
# Ay SuawTeaw  WERA, WA
garw At gfe & st 3@ & fau
femgifeas gt @Far g, € @FaT §
AT qrEl #T HIETT HIX ATE &
FT TR FAH q W SFE
fau feeaifegs g1 asa & | W%
W F IR ;S fawd gg A
g & 93T ST eate fearAT AR g )

A, A @T o gE A e
¥ 397 grAa gS 8 | @I Uaq 918 ™
AW & FF ST AT S F fag wofd
g7 AT G | MW FIA AT S TIHY
T S1aETT 39 awe # fear § faaa
T TRIT ¥ R &7 e g
feamelt a1 @& ? ;rod 3T QT Uay
difeq faamy F1 wga feam™ €1 asw
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g% feafa g A Y & 1 ATE 2T FY
| g@rR § frawi ¥ fga & waat

g2 & arg &9 fse T | # 79) fas
frar gk ag /41 S AT e 95 g
g Jwar g § fy @& ¥, a7
SA € gHA @T2 &1 319 &9 fFar #ix
Qe FT AW FH fFar qr 1 gy
FLFT A Tarafas @z & 319 937 fag
g T ¥ S 1w off 397 faar g

. wEt § framy &Y fgard 21 Arvemw
- A ¥ = qr giaT ¥ @i E

qF A1 9gd g1 ST FT qAT gaAq
=, FIT & 4T § gfg, 39 99 #7
fra! & S92 74T HGL IS, TG WIAT
wraH! gl qrrH JiF nraw gt £
fam g | #aw, g gfee faw
FifE & ead OF fFaTa FTITE | 59,

- femm F 9T H a1 g g, § aid
¥ qar gur g, § ST aiw w1 o

arer § S| arfiw # FY w@r s
g, waft & f@f § &% w@r s
2, T@FT AT A d | o, &
QI & g 93 wiferr mEswa frar
qr T fF gager T fear war o
& faq At ¥ @ F A FIAT
FgaT § W W1 o e faw

®@Y &M, A e oy, §

sga1 W s fag qam g afk
0 grg adr At g 0 s, Ad
N 7 gz fis frar @ foow @@
e 8 FEEr gs 41, gd% A7 6ad

| A@R P TE 47 ;T G AT OGHA

@R g T | HH, 59 SaEe
T #F #r e g3 § 5 ame 100
ad gger QAT FET T YT, ATAT 1884
T 1895 ¥ | Y WY, § 39 3%
¥ g st s fear & g @
% fau e AgY & 1 s, wer arfar
ge & wf § | faw qdr A oA
@t faa ugwr awe dw fear §

- Q1 A g, S gw T

N I N O
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fear 79 @F I AT A1RAT
g afew saF o d@ W ¥
9 49 FX @ OMAT | g@ § da
T AFT A M § | AT ATAIR
ar ot faar #wk IR & famv
9grst 9% WY A § | "W AR
& ToTH H, Wew WRW F TATF
T AFY, A A WAL AT
T g ) owEl & faer oMt & A%
@ g 1 oswE, ww afw a
Tt 42 9 g wfww g & qwe
gy @ & fag dw 4@ § A
@ faed O & AW w AW ar
gg &9 st feam @ A omw
ga¥ T8 &9 ag g I9 A g,
ag 1 gq ¥ s ! osfme, o
Ay AT F fegm & Y 10
UFT d% & (HgW &, A% qm
wFeT gl g ¢ gnr gfvew ar
TaF F AW ITAFU-BEI, A FHH
qv & FW & SAH 10 UFS
gt w1 feafa ag § fF o9 =g
EREil W’gfr é?f ﬁ kil a;rtﬁ ﬁ
zrergm crrar % ST '

|, 3w AR # gz @ e,
gER F oW frEmr =wEEr
g1

AT H AE wE fFogE
gaw #AR fage & w1 gwmr @
Fifs TW T TWE T FD
Ty & ML AT v Affar gofafan
F1 fa@ dadr & W Fowgay gt
F AATT g F fog =wer 3 2 0
¥ gqud wEEl W oA 91w
F oggT d At gt @ fgum
gurdl F IAET F AR ¥ OFFAT
fe @ qEf 7 o IERIrd
FrAYydaraer | & oF {9 7w
F1 g FI AT §, S gArdr fond

om0 st

[RSETNE S R C S
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[+ TrRwEv fag)

g 8, W 4 AEl oI g\ SurewE
"R, Ag HEF TEr AT W |
St et qfefaEt & dur a9 AR
fagrm gar FHAE H, qAAF AT F
qAr9 # dEr @9 FO I F AR
#§ Fr owE W@ | WY, 1957
¥ & ¥ fagra qar &1 979 AT
a1, aEfea § qA@ @9 41, W
97 AT q3T A4 1 H ¥ 62 W
fagr @9y &1 qTE a7 971, D
AR AFEE 9 FAF AT 9qT,
HITETEY & AFAAE ST H AR
F”T T | 67 ¥ qiiagrdT @
qA@ AT 91 CF 9§ 1 F g
FEEREE ¥ IR FQT AT
A8 %% g YF W A1 w1 AA
srg § fF 67 § uF lw & gw
F 11 mefm) At SAFG wEE
FO & 41, AR gefeemy 41 fE
U% dT% TF 9 ¥ dgq I
AR ZqA I dasl Mg ¥ a9
qET | ag g ¥ qAfww ¥ o™
IR §F § S@ Tar | 67 Fr
g § samm g 1 AW Fe Wt
T E 1 200 FF AT 9 fqura
gamwt H... faw @@ St ==
fax, faw =& st = dsa1 =Tfgy,
g wm a1 | E 1

THE DEPUTY MINISTER IN THE

(SHRI
I am

"MINISTRY OF FINANCE
"MAGANBHA] BAROT): Sir,
‘here as the substitute.

=t AT @8 @ A Soe gt
qufFar € 1 F o © & g
CEUI 1 A
PROF. D. P. CHATTOPADHYAYA

(West Bengal): You will be hearing
.from his own mouth,

it A fag:  ww wfa
TPty St & AIq FY goo@ wIAT
§ | STGNTEIS WA A qoF Fgr oA
T EE A A AT g o

{ RAJYA SABHA ]
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geaToT A Afar——gfea Fgg a1
faam gaml & Aoy SFEET) ¥ ¥
TAF F1 AL EY gAML WA AT &
g a1 TT W 20 IS & SART gHT
=ifgg + & ¥ 7g fogw =7 9@ womr
fo s FeaEt & spame—TFom #7 gfee

FAG (3) F At 7 N F-—I
NI R USeqrT § F#E19 TEf dws
FT WEAT SeATa) F1 & L TIY HY
i & 7 | T Y g Ty aieq
FT FR 9T & qUF W favaea ol
F gl afer 77 9 F= W F}
gfar 4T I|WT gIW H W@

© g Fqy (Interruptions)  sraiqreay

T T oam A owm ¥ gfag
# gy @ ¥ & 71 § 5 aa7 71 g
F&F T G | ¥ 7B J[wifafafadr
grmar g & §@ #waA) foeaerdr e
g | 9% g qew § agt gw @ A
qR Tt AT 1Y @M | gy ant
¥ A [FF W E TE AW AR F &v
Tw @4 a8 WY AR W 38
FT Yo IS I8 I TATRTT 7 T &
g WeF T Ffgar #1 W@E | 98 o5
SEgTTd S &1 A wWr g 1 afe
FATRL ATA A B § GATIEAT 7 Far
RIAAT§ | TATGLATT St T AT Faifqar
Y WA AT I &F T H & &7 AT
et WY § forer AR F $1E gatfaar
TE & 1 98 o w N | E W g7
FRITST AT AT | JAL qg a1 qAT
g a1 S qrEt & A F1 39 qE@a
T HFGHT FATAT =AM | AR 91w
wEREE TN g g8 ot §gaw ¥
gmidsnami & afigfraaad
FIE QET A1T Fg FT AT NS (& g
ST FX FE 9 fF gy aeq gae
# 1 A1, 91T 5w B @ fF ae
A FAE | 7 AR AT 9 FTH GO
T ) F TER AR T O§ ) o awE
ot Faemafy famd, =% dmwE
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FFrremy S1, g F@ A AT E
T AW F FT AR, & IT F1 AT
g MT ISP Wy A1 @5 ¥ %
T FY § | & fom w0t T 57 A
&1 aqgré ¥ #1% fomg a8 av, fedt
awg FY fomay F1E TIWT AL & IT A
FA9 K, I F 9 H g FH AT

A7; FAIfF a8 T FIA AT HIT IZ FH
L weB AW ¥ ga ¥ gafay ad giar
*a7; FAIF 07 TF AT FTH 97 HIT Oy
FTH I AW AR FT A TG | I
TR9 H AT AT AT A o ouAofag
F wUAT aiEr WX USE T & faa sy
T =Y JASTT 9grfEAr ¥ ¥9qr Fier )
AfET 1T 1 20 FAT F AT g7 72
FiFT #) T TEl 5 39 far fF ag
SICIE s CUE B CIC I E TR EE R
foeg § 1 98 19 0T F99 984T e
&1 78 gt fava 7Y &, 7 ) fremy
T4 &, =g W frww adl § 1 S
v qa § e ¥ far 1 & o e
agT g | & qgell frw Far gt § Sran
g 1 g0 few Fr gt § s g,
A foeg a7 AT g AT § A%
T fope 77 A § IH @A™
St Y TS A F AT I 1 qr A
FOT Q@I I AT I FT AN A E R
gfew w09 ¥ seftead & fa¥ a9
A @A A BT F AR AR F
FUIT § | A@IT AUSEA H fam
femr g faafea gar 59 fo feafa &1
F HIT g T FAT | gg H 4T 93

FL GATE |

PROF. D. P. CHATTOPADHYAYA:

"Wherefrom are you reading it? Which
: paper is that?

oA fag g T F At
¥ fawaar § 2 o0 F g F T &9
F mifas & 1 grm e & faa &, 79 &)
At & ag 3 dHAIR A1 FT HGAIL |
sftmg, 7@ ¥ fagr § e gar
1980" 7z faiis §, #R 7% faaqiw

[ 1 JULY 1980 ]
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w?wg“fa’lgaﬁ 1980 ¥ aTx ¥ frar

g, afmT & sanaa § 58 #1 g91 @rg |
5 qget are § #7797 fF 200 F0F
RIAT qIET 74T | 100 FUT TIAT TgA
feer & fagr war; ifs 200 07
Ty Afsar A @ 7 I w1 faw
gl EgE N @A @ g fw
dMfaar 31 qEEFR ¥ AT GET F TG
T 200 FOF 7947 far [¥R fagm asr
F qaa § fggema & qwfa &
200 FUIZ T7AT 71T F1 {741 § A% a8
RAAT I FT (T T4T |
PROF. D, P. CHATTOPADHYAYA:
Why are you saying all these baseless
things? )
|t TdreaT fag o i, @ &Y
FE 17 wAfaa & v AT He AT
FSE FarR ¥ g Ao,

SHRI MAGANBHAI BAROT: Fac-
tually it is incorrect.

St TREaT fag @ omae & A
FAfad a1 F@T § A ;T F FSF g
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STt & f o 9| 1 otame gw w1 d

AR 98 A AGI I & | F qg@a

qoTas g § O\ A 5@ o wifes ag g

ag WEATT TG FT HEIAT F SIATE HIT
AT A TAT & T AT FY 59 T HFAT
=TT =anfge | H @ FE@E 5 Ag
TEITH B0 & F1T F 319 FT AT E
AIIRT TG FT TG TGl 8 |

PROF. D_ P. CHATTOPADHYAYA:
It is a very entertaining story.

st asaT fag : somweas N,
wwrar § f& waz 0w § & aar mrany
gfw ot oot a few & w¢ @ g
T & agt & @@ FL@ g T& F Afw

-

g o7 v g, ¥ agt @ 17 4d
o F gt § o T& F@r | W ooF

feame awmman | ag fgaa & =T 1 gamar
g1 A TSAl § FAE gu AR R ey
20 AT A & fgama § & § a9mam o

\
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[=f Trrea fag)
At oTedi & fgga ¥ A@ 180 FWT
AT AT & | 35 ST TIAT 9 @RI
7 fagr 7R Y SE A 919 § 39!
o, g@ faen feor sQ @ & sAar
g % g fag o w93 & q19 @9 §,
O IATT H FH G AT 10 1@ w9
v el & | & 9gi &1 @F 9 §, 7
™ ¥ me g Fo OAGT S 7
. (Interruptions) q’}q’q"’ ag T
FY T@q@ & sw @ F |
¥ T IR 9w F faw d@e g
» o ot 7 gars stgrst 1 g fen
Ao o€ gfear § sawt 10 dTg w7
fegrmar R I@A STAIR F 9
ITRET A gIwET S
IeEAT 1952 § 1977 #1980
q& FHY AT TG g, FegF H R
Y MAY 9T | AT T @ & 5 gheaan
¥ gues ¢ | 7g awe qfsmfat & g,
et T AET € 1. ..

(Interruptions)
SHRI MAGANBHAI BAROT; Sir,
I am on a point of order. The hon.

Member is making wild allegations,
baseless and false allegatioas. 1 would
request that he ghould be at least
responsible in making statements
about money being taken, about
money coming from foreign countries
and candidates getting Rs. 20 crores.
His arithemetic ig wrong.

THE VICE-CHAIRMAN (SHRI
R. R. MORARKA): There ig no point
of order in this, but you can reply to
. these points,

SHR1 MAGANBHAI BAROT But it
should not go unchallenged. Baseless
allegations in the name of foreign coun-
trieg should not be made in this light
way,

THE VICE.CHAIRMAN (SHRI
R. R. MORAKA): You can challenge
them when your turn comes, Yes, the
lady Member there wants to say some-
thing?

EE R £iE

!
4

[ RAJYA SABHA ]
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SHRIMATI USHA MALHOTRA.
(Himachal Pradesh): Thig is a Bud-
get discussion and these wild allega-
tions will not help us.

THE VICE«CHAIRMAN (SHRI
R. R. MORARKA): The lady Mem-
ber must know that the scope of the
Budget discussion is unlimited. A
Member can raise any point he likes.

SHRI MAGANBHAI BAROT: He
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can’t say Rs. 200 crores and all
that

THE VICE-CHAIRMAN: (Shri
R. R. MORARKA): When your

turn comes, you can answer,

Mo WIE AP : oA, Fafreet argw
CATET ATH JEL FT AT99 gAAS & 7

W WHEAT fag : swg, § s
§ fovamq war § 1§ 210 AMfEET AR
HETERT e FT @ § 1 H wfqmr ¥
2 o | & aars wa fF 1947 §
A gfqmr A | & wegw aX ¥ dar
g g o ® moedwe g €
afew ars a5 F 9 g9 7 1 o,
TS IATT FT FAA GF fe4T, T
gro Mifgar & g afasr Fr N, e
Tl 9T ATEAT AT | A G w1 ogH
F3q AR g femr gardt S5t Y <@
Y wifaw &Y St 39 fow @ gl
I A T AR qg T ATTH
wfeae T & )

ATime bell rings)

THE VICE-CHAIRMAN (SHRI
R. R. MORARKA): You would be
leaving very little time for the other
Members of your party.

T R fog: site, § Er?'} AT

gL

@ a q"T‘r‘ga smam‘r e crgara'
& fag 10w 3@ I F #4498
FEEdT F1E | FD EEIT S IO
frTd & F e 7 AF 3 G ERI A
ar el i 9 | fBT w1a SaeY arg-ardt

i
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=X B vegw W@ & ) g oW
qMF I AW F T AW AT AT
¥ fau waf@Err T59 a1 war |

HOY FA Y g oF W AL

- gm awe ¥ foq & faod 3@ 9909

¥ feaml #1 sy wEd &S
TF | AGA A w0T g¥ AfEw
PramMT &1 Uza 3 F FAT  SFH
fegfy o = & & | MFITT TV
e X framt & fgg & wamls
qre & A FF FFAT 9T 1 AT
A3FR ¥ Sy g @3 fmar o @
g1 fi9a &1 T oW oFg faar
aidt § feary o fawrd v
qregR-Srae ¥ Tav g gfen gz
sife & 1 o @ gy g ENT ;T
qYrA 0F sq4F g7 FI AT &Y
Ife ¥ am fegY o 77 W%
a3, g WAL FGE AE AAA
wifE wedr g & faw 7
oM WY WEH ¥ §I T @Y
g A mmsr Pfeat § gt
w1 &t &7 amga gar & Wi 7
HE! qEF 1 Jarg qwH F A
Far W & ) qUA AHAT B A
FF ¥ awat @1 & Far F
qAY, TIF  IEHREAR B
20 gWT wWar @ fer S o
TEF FAAT TIE F AN F w9
& a0 wqat w0 feara AT T

THE VICE-CHAIRMAN

elude now,

=t Rvae fag ¢ & aga ot
R F&T | & gow qmm @y
weqr | faw W@ o AT wEgA
awz % o fomal F s ¥
FLAT ATFAT |

[ 1 JULY 1980 ]

(SHRI
R. R. MORARKA): You must con-
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‘FIT FIU HITFT § HITH
Y ufr zg g & TR 9T 12
AT FL & TE F 1

aEe 97 wfgaes 20 whmw
¥ gt w7 109fqma < faar mar
g

gafg &7 & Faww 3wy
UF AT TIF & €74 T IF 0@
F¢ fegr mar g 1

T I Fr fAAT FreAr QIE
af & @E S WA

sl it ¥ e W
JIT FI WA 9T FIAT YT AT
T faar mr

FIET I H IqEA qew
R g2 & 7% § 1 THET qeF
¥ facger gzt a1 fw o= @@
¥ I I gegE W@ X famroman

g

ITRATEAT AEET, IR WEY
g famEst & aro gl oF
samafaRt &1 wIAr g @ w
gdr g2 1 & 1§ § | T9F AW
HrEHT FT FAT WAT FIT )

FTN TFFH I O SHTT BT
gfgysaw d\T FT 72 TS q
g7 FT 60 q@e w¢ fgar &
qEET FF oNOT ¥ fEEt ey
1 gut g€ gt Fqifs gALT "W
W T @ )

gy fegmt &1 Ffy ewfy
Fx gared FX fear § | 59 gw
1 ary § wowr awR A fEamy
& fag aga &7 famd feeg ¥ad
fFaq Tl Y W B (7ime pels

vings) VWA, # @W T QU E |
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THE VICE-CHAIRMAN (SHRI
R. R. MORARKA): Out of 50 minutes,
you have taken 35 minutes, You are

not leaving any scope for any other

Member.

At vavaclag @ sftm|, o
qug WX 3T & qT I;w FT FIIOU
@7” (Interruption:) ! sﬁqﬂ Kt
%27 gt @ & yafeg & guar e
2 W E I awE § A ogAR @
grq 2 I ¥ mad amy w@Arn
qa § | agwa gwe § O ey
1,467 U &7 § T 1979-80
& 2,700 FUT & A & FIT &)
1979-80 # =917 FAUT 2,232
FUOE FT T AT 1978-79 &
AT | A A% F Ag Hax fava-
|IGT HIT FIT AT F FIT EHIA
gt faswr & sew At o §3d
Y gaaaT § 1 89 fuw dm &
qaE@ 9T &
gfgad @F FT W@ & | g §F Faay
# afg F 9w g

qE F IAT F HFT qEERFY
TN W & AR AW A &g
1979-80 ¥ T F1HT 20 Sfawa
aft ¢ wafs weEs, gAeafs Ja,
Hig, WBAT UF  HIFIGF JISarF
gl B oar atw A gfg g ad
(Time bell rings) | o419 o3 997 '{%
Feafd & 39 W@ ¥ wWr g wk
St R wuAr wrAT ® @ O oupoy
N T@AT WEAT § |

g, St o @ G5 fafem

IOt F IR OF wEr T o9my

TR ¥ uw fagme § ga &ifsg
AT, 3§ T W H g
niwet & warfes  fafas IQemd
F wegr F AW T 9T WA av

ged a@gq §Wg A SOQAT | 39 -

5,000 FUT TIF-

[ RAJYA SABHA |
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fag fufgg IFTemet #v gEr
s & afl agm 1 fafaw
Faorf &7 qegr g & Weeaw F
qafas qv F0OF Are arg F ar
Y faqg Wl ot ¥ zEr 2 fa
g9 9 @@ ¥R 3 FT9 dw,
afer a@ 1 7 ¥R & dwfar
gl & | T g Ag FEdr §
f& § TFHITQ@ ¥ g9 TG TWE
1 JATIT IT GH7 | gAHT FTEAT 2
fg gard -7 A §, fwy
e B9 g¥ea & v @Y |
H FTH T ) TY IHFT T 90
AE@ AW T O Erw A AT A
g Sfwfazent 9@ #ed & 1 & Fa-
qreatg WY, § mwr geifgd w1
w® g Hifs mT gy 9| ¥
g A g ¥ whr W wWIAF
g1 oA g mae w9 §
TATT 48 Wt #gar § fF gTam
13 arg frfgs SRl 37 IfE
FANKCANE S e pll i B
AR FT AN IX BT AT FE G
& | T g e #Fra@ WA &
wF 5 38 o Ar@ el 31 Os-
MM I} S @R WM 13 A
FASMIX ST BT g9 WY (R & SN
¥ AB Ar@ AEH! 65T st FOIMR
® A g ) EARIm ¥ uw I
AHT TG AT 98T § FFFT

g

22¢

|

|

!
PROF. D. P. CHATTOPADHYAYA:
After knowing full well al} these:
facts, the united Janata Party assur-
ed removal of unemployment within
ten years, What happened in 1979-80.

AN wRwET fag o o¥ewTive
7EIRT, Tegi 98 WAT 4@ ¥ AT

[
.
H

|

{

i
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THE VICE-CHAIRMAN  (SHRI
R. R. MORARKA): Let him com-
plete it, please. Mr, Rameshwar
Singh, kindly conclude now,

st TReae fag : staw, 7T A
413 g fF § SR awl &1 w9 7§
A IAHT IAT TET AT |

¥ 98 %% g1 91 f& "I g e
IHTT qiF 1@ T HT FTH 2 AT T
& @Y 3w fgur qwEn S a1 ARy
qat T f ST gaTr QAT g, 99 i,
guT FEF FT ATH1 M (G IgHT
ATEHT ST I ag WY 99 gt a9t qF
MNET F AT T FLAT @AT MR
F 1 37 aFq N gHAT § g | T
FIAT | 43 qoF Ff ACAT AR LT qTF
F AT #71 foray feqt aw gaeme
HAT TS, TTHT HTT FFETAT AN THy
2 1 7F ST o 2 Fwr ¥ gy afcfeafamt
gar 17 o7 W & 7 faet WY qow ¥
gt g g asdr § | fafaa ST
F FATAT T XA H 10 HUT JT AL
# IF A gEa F @I E | IO a9
9g TT AW A THYATRE FT QT
HIATAT T, A 6T G AW F A TOEATAR]
HITEAT T | F 3T GIFIC &F T FI-
HIRAT F & fqg Ja g, AT ag
IFTILET AT FT 3/F IHC § gA
FET QAT 2 | g0 HIE THZ@T
W agt 4T, 1€ gormg A8l #3501 e
HTT RN A RAnfAat g HA F A

. ®IE 319 I JT1 33158 | F 9T g

fFamzg v At amw@E | faw
Hefl F S 9T o7 g & ST 3T AW
H IO | q9€AT g AR W,
afew AT FY <7 § A TQAA
gWT | W a9 § 39 3T F qAT-THT
AT | TF IFL T faq w4t 140 39
INE I ATEAN & I FHT1qAE fHaTan <@
1 rowT gaF fog 3w ATE AgT FRT )
39 WERT & 19 7 98 w1 § w5 A0 3@

L 1 guLX
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I | w A afaqa sifag s afags
g & gAY T AT AAfcadq Fe v
qEw T AR FEIX TAFI F7T IG1AT A
& fau, mat & I Y QTR | F
fag, framt & frg faars #r sgaear
F & faq #1T THT § gER A &
faT sgaeqr g 1 g ot F 9 &
AT JAC AN AT FCT F |

1y0VU |

THE VICE-CHAIRMAN (SHRL
R. R. MORARKA): shri V. Gopal-
Samy; not here Shrimati Noorjehan

Razack; not ‘nere, Mr, Sankar Ghose;
not here. Shri A. G. Kuikarni; not
here. Shri K, K. Madhavan; not
here, Yes, Mr. M. R. Krishna.

SHR] M. R. KRISHNA (Andhra
Pradesh): Mr. Vice-Chairman, Sir,.
if Mr. Rameshwar Singh had confined
himself to the question of agricul-
turaj labour and other things, 1 think
the House would have been benefited,
instead of indulging in something
which he won’t be able to  substan-
tiate,

Sir, the first thing that he said
wag that the Congresg (I) was gett-
ing money from foreign countries to
fight the elections. Sir, which party
needs money from the big business:
and foreign countrieg to fight the
electicng in our country? I+ is only,
the party which does not have the:
personality to attract the voter have
to spend more money to buy votes.
Other parties will have to  depend
upon the money of the big business
and money from foreign counties.
Now, everybody in thig country, in--
cluding the  Opposition Member,
honestly knows that it is Mrs, Indira
Gandhi who gets votes for the Con-
gress (I) Party. In my State, that is,
in Andhra Pradesh, there are  per-
sons who have been elected to the
Agsembly and also to Parliament, by
spending very paltry sum of money.
Sir, if any political party or any poli-
tical personality were to think that
he doeg not have to depend upon the
money of the big business, jt is just
a lie. Under some pretext of other
they will have to collect money;
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whether to celebrate somebody’s birth
day or to celebrate some other thing,
they will have to collect money, and
icoll&ct money from the corrupt busi-
nessmen, and that money is very
liberally utilised in the elections. No-
‘body will be in a position to defend
:it in spite of the fact that they might
speak about purity and morality
which have to play a big role in the
elections. Therefore, Sir, simply to

decry and defame our party is not
justified, :
ot TRvae fag ¢ faer 98 & 8

FATq T AT qFAT | qv T4 SHRAT
FTF qqT &9 7

SHRI M. R. KRISHNA: Sir, I can
tel] you that T have been fighting
elections to the Lok Sabha since 1952,
In the firsy election I gpent just a
paltry sum of money when other po-
litical parties were not that power-
ful. But when other political parties
started spending money, getting mo-
ney, using all kindg of fraudulent
‘methods, it was at that time that the
-expenditure on electiong hag increas-
ed, Sir, you foughy elections to the
Lok Sabha. You know how to face,
whom, you faced; and all types of
“things have happened in your elec-
tion Therefore, let us not speak
about election . . .

(Interruptions)

st TRTa fag: g9 e adwa fasr
Afeg

S| AFTH FEAAT (ST AIW)
FHIOA a1 HqA fas1d § | =y /TRy §
aqr org fasrEg

=Y TwwET fag . AT wHIEA
T[T FT FX TGT | RIT AGAT FHIGA
fasred | s ggW fF #ar € @

= ww Agdar ¢ wEEE w1
FHTF & q F g Jar ¥ Fgar
fear 1 gw wwa A fasmw

ot TRvaT fag : =H, A9 aTgE
E AET g7 F1f9q 1+ F 7gq § 5
TATT ¥ waar fear & ; B AW 65

[ RAJYA SABHA ]
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gfgoe wear 7 gz 48 faar & 1 35

gfamna S=aT ¥ & 9% a1 yfawa qiz

gasr fod &
(Interruptions)
THE VICE-CHAIRMAN (SHRI

R. R. MORARKA): Order, please.
=t vRvaT fug © A, 98 A
g g g1 Hfsa
(Interruptions)’
THE VICE-CHAIRMAN
R, R. MORARKA): Order,
Please git down, Mr.
Singh.
=Y TReaT fag ¢ 35 wfawa ¥ &
|13 q1E i 9T F w1 gFAq 74w
W e | 65 Yfawa swar avz | A
TE 1 R arE afgwd Ser F gerar
gR ¥ g1 3 39 § A fgars @F
g1
THE VICE-CHAIRMAN  (SHRI
R, R, MORARKA): Please sit down.

=t Tian feg : g7 99 6% W@
F A "9 FB TG AT, .
' (Interruptions)

THE VICE.-CHAIRMAN- (SHRI
R. R. MORARKA): It is not proper
to defy the Chair like this. You must
listen to the Chair. I won't pe able
to control the House if you continue
like this Please. .. |

(Interruptions)

SHRI M. R. KRISHNA: Ido not
like to enter into this kind of quar-
rel. But I would like fo remind the
hon. Member that it is known that in
this country and outside that there
are certain persong and parties—I
can’t say parties; there' are persons—
who do not allow the Harijans %o
cast their votes. I do not want to
name them. But it ig known. I am
not talking of Dr. Ram Manohar
Lohia or Mr. Rameshwar Singh. But
1 am talking about the attitude in
electiong that are being exhibited
here and the manner in which peo-
ple get elected. It is known  that
Harijang are preventeg from going
out and casting their votes . . (Inter-
ruptions) Therefore, let us nol geb
into al] these things. What I am try-
ing to say is...

(SHRI
please,
Rameshwar
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o TdeaT ag . A, gl @
1z A8 2 ¥ ag ava o arit v Fw A
g § et gt & i gfemt & o &
T AT FY 419 wgd £ T T oA
SHATYT AATAT AT8T & |
SHRI M. R. KRISHNA: It ig not a

new thing  The Congress Party’s
programme for the Harijans ig we.l

- known, It ig nothing new,

sy TRTATIAE ¢ wTaF g7 (e
T FGI | Haq A e A @A
g |

THE  VICE.CHAIRMAN (SHRI

R. R MORARKA): Mr. Rameshwar
Singh, order please, :

off TAwaT fag 0 19 HaY FWAT
¥ & faad 10 foq sec F & 7

THE VICE.CHAIRMAN (SHRI
R. R. MORARKA): Mr. Rameshwar
Singh, please sit down. (Interrup-
tions) Whatever Mr. Rameshwar

Singh speaks will not go on record.

(Shri Rameshwar Singh continued
to speak.)
THE VICE.CHAIRMAN (SHRI

R, R, MORARKA): This is the limit.
In spite of my warningg to you, you
are not listening to me,

SHRI M. R. KRISHNA: I am
sorry, my hon. friend tries to forget
things, My dear friend, Mr. Piloo
Mody, is very able and an expert in
matters of budget, etc. When he was
speaking he was trying to find fault
with the Finance Minister by saying
that since there is 20 per cent infia-
tion which hag been agreed to by
somebody whatever allocation  has
been made in this budget ig going to
be iess than what had been earmark-
ed by ths Janata Party, Thig is a very
unfair way of looking at the pudget,
I do not want to say many things. But
I would definitely like to remind Mr.
Piloo Mody and his friends that it is
one thing to earmark some large
amounts of money and not spending

[ 1 JHLY 1988 ]
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them What was the situation at thal
time when the Janata  Government
was in power. It was not one party
in the States. It was not one party at
the Centre, Even for the then Finance
Minister, Mr., Charan Singh, to give'a
larger quantum of money for agri-
cultura] davelopment became difficult
and there was a lot of opposition.
Therefore, even if they were very
generous in allocating large amounts
of funds, the unified command in the
Stateg and in the Centre was  not
there, But today the Finance Minis-
ter and the Government are quite
sure and confident that whatever may
be the allocation the machinery in
such and the leadership is such that
it will be able to spend that money
and the resultg will be very fruitful.
Thig is one thing which should not
be forgotten., The machinery on
which thig Congress Governmenf is
cepending on and the machinery
which they are capable of gearing up
is going to be very effective. If we
have to make any suggestion about
the capacity to spend it ig a very fair
thing and the Membery will be really
doing justice to the budget Sir, if
one tries to look at the budget, there
are two things, The first thing is that
s0 many concessions have been given
to the Dbig business and industrial
houses. Sir, we are helpless. It has
come into existence not because of the
Congress Government. It wag in exis-
tence and the great men like Pandit
Jawaharlal Nehru who cannot be dub-
bed, as a stooge of the capitalists or
the big houses wanted that both the
private sector and the public sector

economy, should go together. That is
how we have accepted the mixed
economy. Some Members criticised

the Finance Ministey that these are not
his proposalg that that the gpeech has
not been prepared by him. It is very
unfair. This Finance Minister ig not
a person who is new to the political
life of this country. He is a Gandhian.
He has worked with all great men.
Nobody can say that he has been en-
gaged or that he is working for any
big business houses. He hag al] along
been a trade unionist,
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[8hri M. R. Ktishtia]

His Contribution for the development
of this country, particularly Tamil
Nadu is unquestionable. And therefore,
when he makey certain allocations for
the welfare of the weaker sections or
gives certain concessions to the big
industrial houses, you cannot just dub
him that he ig either parochial or he
is patronising the industry, He wants
the industries to develop. You have to
make the industries develop in this
country. Then, you can say in fairness
to the Finance Minister that he is rea-
ally giving a chance for the industries
to produce more, Unless the production
is increased whether in the public sec-
tor or the private sector, the country
cannot progress. Therefore, whatever
concesgiong he might have given to the
industrial houses, it is only to see that
they are going to function properly
and produce more. And he has done
that with the intention of helping the
country and helping the industry. If
any industry in this country, whether
it ig in private sector or public sector,
is starving and in ruins, it is the coun-
try’s loss. Therefore, any Finance.
Minister cannot view them ag if they
belong to aliens or enemieg and do not
give any patronage or help. He cannot
look to these industries in that way.
Well, Sir, every person, who ig a wor-
ker, who is a labourer, who is a low-
paid employee first looks at the Bud-
get and finds out whether this Budget
is going to increase hig cost of living.
Sir, various concessions have been
given—there are exemptions on cer-
tain typés of essential goods; second-
class railway fares have not been
raised; post cards and inland letters
are not to cost extra. Thege are defi-
nitely going to help directly the poor-
er classes, middle classeg and Jower
middle.classes. There, if the hon.
Finance Minister could ensure that
these prices are going to be static and
do not increase, that ghould satisfy the
middle class and the lower middle
classes. Beyond that, we cannot expect
many things. Mr. Piloo Mody said that
thisg is a very grim Budget, that it has
no scope, it doeg not promise anybody
anything, and that when compared to

’
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the help given by the Janata Govern

ment, the help which is now being
plOmlSed by the Congress (I) Govern-
ment is not enough. Now, Sir, here
the Finance Minister has only indicat-
ed one thing that about Rs. 100 crores
have heve earmarked for the welfare
of the weaker gections. It is not just
Rs. 100 crores that ig going to be spent
for the welfare of the weaker sections.
It is only a catalystice grrangement in
order to attract more funds from
various other sources. It is also to
encourage the State Governments to
spend more money on these weaker
sactiong that Rs. 100 croreg have been
allocated in this Budget. Well, if any-
body wants to criticise the Budgei. he
can say that the allotment made by
the Janata Government wag higher
than the allotment made by the Cong-
ress(]) Government. But this is not a
very fair way of treating the Budget,

Sir, 1 wou'd like to point out one
serioug thing to the Finance Minister.
That is, everybody needs discipline,
particularly the big industrial houses
who have to really keep the priceg at
the leve] which the Government wants
it and at which level the common man
wil]l pe able to buy. They have
to be subjected to certain discipline.
More than that, they need super-
vision. The amount of control which
the Government has {q exercise over
these industrial houses must be more
effective.  If they are allowed to go
in the same old fashion, it will be
difficult for the Finance Minister or
the Government of India to ensure
that the prices are stabilised. There-
fore, whatever controlling agency you
may think of, it should be effective.
As regards the distribution system,
just by saying that distribution will be
through cooperative societies is not
going to help, The co-operatives, the
State agencies and even the depart-
mental agencies will have to be strea-
mlined and the serutiny or supervx-
sion over them should be more
vigorous. The cooperative also have
not played their  role pro-
perly and there are a lot of
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things which are said against the co-
operatives,
tion gystem will have to be very care-
fully -serutinised and the controls
gystem should be made more effective.

Now, Sir, in this Budget the expen-
diture on defence has been enhanced
by about Rs. 300 crores. This Rs. 300
crores ig on.y chicken feed seeing the
thingg that are happening on our bor-
ders, especially in the Indian Ocean.
There ig the combination of the USA
and the UK helping China and Pakis-
tan' and that danger is growing every
Aay. ..

In Assam the situation is becoming
worge., The Assam situation is defini-
tely helping Pakistan and China to
create every kind of defence problem
for India without spending any money,
Therefore the Government of India
will have to very seriously view these
things, . : S

e b

Out of thig Rs, 300 crores nearly

- Rg, 50 crores wil] be spent only on one

single item, namely, refitting the Vik-
rant. Now, you may be getting very
sophisticated planes and they will
have to go on the Vikrant. But this
type of arrangement alone js not going
to help India to safeguard our in-
terests in the Indian Ocean., Now, Sir,
‘nowever strong you might be, with
the combined forces of the USA,, the
UK, Ching and other countries, it
will be simply impossible for a coun-
try like India to make all the
arrangements to protect jtself. There-
fore, it is necessary, that our Prime
Minister, who is hailed as the great-
est leader in Asia today, must get
. the international support to see that
without spending more money on
_our defence preparations we are able

. to protect our boundaries.

- Even in Assam if it is necessary for
“the Government of India to spend

* more money there, the Government of

India should pot hesitate. It is not
" merely for the Government of India
which hag to make a heavy contribu-
tion but it is also for every State Gov.-
~ ernment and everv Statz Chief Minis-
© ter, in fact, for overy one to come
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forward and help the Prime Minister
to solve the Assam problem, It is not
the problem of the Central Govern-
ment glone. Every State Chief Minie-
ter and every State Government will
have to make some sacrifice. Sir, we
have been doing that in Jammu &
Kashmir, because that is also a part
of India. 'We cannot lose Assam, We
cannot afford to make the people of
Assam unhappy with the Government
of Indig and therefore any amount of
sacrifice, any amount of effort or ser-
vice to the people of Assam, to solve
this problem of Assam, we should not
mind and the Prime Minister of this
country shoulq get all the help and
assistance from everybody, all the
po.itical partieg.and even individuals.
Only then we will be able to save our
country.

Sir, while I am gpeaking on defence,
I would like to point out one thing.
There are many establishments which
are functioning under the Defence
Ministry where a lot of things are
being produced, where in fact the pro-
duction ig overlapping in some depart-
ments, I can give you the instance of
HAL, the Hindustan Aeronautics

.Limited, which trieg to develop various

kindg of aircraft, design them and
finally drop them Now, there is no
agency in the Defence Ministry to find
cut how far they can go and spend on
developmet without any use. In con-
nection with HF-24 everyone in this
country knowg what all the exercises
ang drills were gone through and what
amount of money as spent and then
that project was discarded. There
wag another plane which wasg to be
developed in.collaboration with Haw-
After going through
everything when one of the test pilots
was killeq in an aircrash that project
wag abandoned. Now, Sir, gome such
thingg are happening. . Now, Sir, under
the D.G.O.F., Directorate General of
Ordinance Factories, a lot of things
are designed, g number of prototype
are produced, put the final production
does not take place. In connection
with the Jaguar plane, we have enter-
ed into g collaboration with the Jaguar
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and we have to produce and manufac-
ture @ll the componenty and spare
parts. After 7 or 8 years, the
moment you are in a position
to manufaciure the compo-
nenty and the spare parts, Jaguar will
we discarded, Thig country cannot
afford to go on spending money on the
projects which are not going to be
helpful. Even during the British days,
they used te have a high-powered
committee which used to constantly go
into this kind of thing in grder to avoid
duplication and also to find out the
items and the equipments that were 10
be produced which could serve the
country for ail times or for a number
of years. Well, that type of a com-
mittes is most essential today because
whatever money is allocated towards
defence preparation, ghould not go into
the drain and it should be able to
produce something otherwise it will
not hielp us and we would not be able
te protect our borders effectively.

LAY

(Time bell rings), Since you rang
the bell, Sir, I would like to say
something else by increasing my

speed.

Sir, the Finance Minister wag kind
enough to say that lotg of sums of
money will be spent on the weaker
sections. In his apeech he has very
nicely said that investment has been
increased for the public and private
sector industries and then he imme-
diately adds: “because we wang to
improve the conditiong of the weaker
sections” I do not know what is the
relationship between these two things.
I+ is almost like saying that I want to
feeq 2 man with milk, honey and
badam and other thing because he is
soing to help the Harijans to protect
themselves, But he perhaps does net
believe in making the Harijans and
Adivasis stronger. It ig almost like
tais. He is going te give more money
t6 the industries and says that this
industrial development ig going to help
the Harijans. All along, the planning
was done probably on thege lines but
Zctual help did not go to the weaker
sections; rather it went to some other
peaple. The Finance Minister ghould
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nave at least avoided to link up Hari-
jans’ uplify with larger investments

" into bigger hcuz:s.

Sir, one favour wag done to sports.
This subject is dearer to me and to
friendq like Raja Ram, He said that
the sportsmen who are coming from
foreign countries, would be allowed to
bring the money which has been paid
to them. This will not help the deve.-
lopment of sportg in g big way. I
would say that there are only about a
dozen persons who go abroag and who
are paid thsre and who will be bring-
ing that money into India. But that is
not the way to help development of
sportg in this country. I would re-
quest the Deputy Minister to inform
the Finance Minister that if the
Finance Minister really wanteq to heip
the development of sports, he should
allow sophisticated equipmenpgg for the
various federations connected with
games in the country to import so that
thess equipmentg could be utiliseq and
our sportsmen will be able to compete
with other countries which are using
these sophisticated equipments,

Coming to my own State, the oil
priceg have peen increased fremen-
dously and the country as a whole
cannot escave because in everything,
transport is involved and, therefore,
however much we might try, our cost
of liing ig definitely going to increase.
Now, in Andhra Pradesh, they have
seen a gite, Krishna-Godavari basin,
where the Ministry of Petroleum say
that there is every possibility of get-
ting oil on commercia] scale. But the
work which is being done there, I am
told, is done with equipment which is
not suitable for that area. Besides
that, the amount that nag been allocat.
ed for this very purpose, is also very
very meagre. The personnel who are
engaged there also come from diffe--
rent areas. So, especially at a time,
Sir, when we are hard-pregsed for oil.
The Government shoulg not hesitate t0
spend and expeditiously exploit the
available 0i] resource, Since we have
to pay increased oil price through our
nose, we have to encourage this and
see that this oil exploration in Afdhra
Pradesh is done speedily and whatever
reseurces, Whatever egquipwment smd
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whatever personne] are required, are
povideq without any delay. Sir, are
you going to allow me more time?

THE VICE.CHAIRMAN (SHRI R. R.
MORARKA): You can take one or two
minutes more,

SHR; M. R. KRISHNA: Sir, one
major thing, the most important thing,
for aay development, ig power. Now,
thig power position in this country is
in a very very bad shape, The reasons
can be many. One of the reasong is
that the Electricity Boards in the States
are not properiy manned and there are
no good managers, Even though a lot
of money has been invested, the losses
are alsp equally very enormous. About
Rs, 800 crore is said to be the loss in-
curred by the State Electricity Boards.
Now, it should not pe left purely to
the State Governments. You can give
them a lot of autonomy, You can give
them a jot of power. But the Boards
have to manage them properly and
use them porperly But thig kind of
thing is not done and, therefore, I
would request the hon, Finance Minis-
ter to examine this, because, some of
the States are getting assistance from
the World Bank for the development
of thermal and hydel propects in the
various States. Hence, in regard to
anything which is .done in this sphere,
the Government of India hag to come
forward. The plan, the programme,
for the development of power in this
country should be more vigorously
rvursued. Unless the power position is
improved, this country cannot have
‘more production. Many of the indus-
tries, which have to depend on power,
are almost gick. Some of the industria-
lists, private industrialists particular-
ly, in- Maharahtra, West Benga] and
U.P, who have been given licences,
to own their own power plants and so
on, are facing problems because the
industries have been crippled for want
of power. But some of them are in 2
‘position to get profits,

Sir, in the U.S.A., where, they must
be producing one-eigth of the world

_power production, the system preva-

'ant, gpecially in regard to transmis-
sion is very effective. Even the ac-
counting gystem iy said to be one of
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the best. In Britain also, almost the

same system prevails. In Britain, it is
not just serving the country, but it has
also g bit of profit-motive In Britain,
they are able to get profits, In India,
there ig also a ciamour from the elec-
tricity board workers for increse in
wages. Their condition ig not that good.
But still, the electricity which is sup-
plied in India should be far cheaper
because the labour cost is very cheap.
Now, it is time for the Government of
India to see that the power position
in the country is improved so that the
country can become more prosperious.

DR, M. M, S. SIDDHU (Uttar Pra-
desh): 8ir, the euphoria which was
created by the recent Budget ig being
lost every day. As people dip deep
and as lot of figures and more details
are forthcoming the picture becomes
gloomier than it was, presented. In
today’s Times of India I may be allow-
ed to quote an article, gne paragraph.
The title of the article is ‘Dangers of'
stagnation by Shri K. C. Ksanna. 1
quote:

“Even the prospectg of a normal,
if not better monsoon have failed
to chaseaway the blues.

Amid the uncertainties that beset
the economy, two causeg of the per-
vasive gloom are reasonably clear.
On top of an average rise of 16.7
per cent in wholesale price last
year, the index ig likely to move up
further by 15 to 20 per cent this
year, And, accroding to the Gover-
nor of the Reserve Bank himself,
the trade gap will widen from Rs.
2236 crores in 1979-80 to Rs. 3500
crores or more in 1980-81.”

Thig is the assessment of no less a
person than the Governor of the Re-
serve Bank of India. The priceg have
risen. The cloth prices nave gone up
by rupee one to Rs. 3 per metre from
fine cloth to polyster-cum-cotton cloth.
The priceg of other commodities have
not come down and the hon. Minister
of Finance is reported to have warned
the manufactures to scale down the
prices to the extent ot the excise relief
which wag promiseg in the Rudget,



235 Budget (Generul)

{Dr, M. M. S. Siddhul

Moreover, if one were to go by the
scripts, again in an interview ' the
Finance Minister hag said or is stated
to have said that the Unit Trust of
India and the LIC may enter the share
market, T quote:

“{he Union Finance Minister, Mr.
" R, Venkataraman said here today
that the Life Insurance Corporation
and the Unit Trust of India might
enter the share market to take ad-
vantage of the slumpg in equities,
reacting to the reports of the sagging
share marksatg after the short.lived
buoyancy, following the Budget pre-
sented by him.”

So, it has been gbly stated by my
previoug speakers, specially by hon.
Mr, Raju and hon. Mr. Piloo Mody,
that .the deficit gap is not the real
one as it hag been ghown, but it is
three-times more than it hag actually
been shown. I will not deal with
those things. After all, the budgetary
exercise has got certain policies or
certain promises which have been
made in the election manifesto of the
ruling party to be implemented. Take
for instance the minimum needs prog-
ramme which forms one of the major
factors of the 20.point programme.
What hag been the allocation for it?
And I reed not quote again the same
figure for the rural reconstruction or
the other matters which are connecte
with the Rural Recostruction Minis-
“try. Every figure that one com:s
across—whether it ig of command area
development, area planning, subsidy in
minor irrigation, assistance for poultry,
piggery or sheep-breeding or assis-
tance for others, one finds a  dismal
picture. One may refer {o Statement
IV of the Ministry of Rural Recons-
truction for the Budget for 1980-81. I
neeq not go into it. From this one can
realise that the Minimum Needs Pro-
gramme, which ig actually needed for
the rural areas, does not find the same

. emphasis as it should have found. As
a matter of fact, it hag been slashed
down and I do not understand how the

. Minimum Needs Programme can be

- carried out when the Plan jllocations

"are lower than the vrevioug ones,. or
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have-been yeduceq lower because of
the inflationary trends in the prices.

Ag far as the Minimum Needs Prog-
ramme ig concerned, under the Health
sector, recently a mreting of the offi-
cers of the Ministry of Health and
Family Welfare wag held in Delhi in
February. 1980. The progresg of the
Minimum Needs Programme wag re-
viewed inn the Stateg programme.
Some of the reasons they found in
February, 1980, for the glow progress
were that the Plan allocation under the
revissd Minimum Needs Programme
is by far too inadequate to meet the
laid down physica] targets; further,
the allocationg recommended by the
Planning Commission are not made.
available for the Health sectors revis-
ed Minimum Needs Programme in the
State budgets; the annual gllocations
made under the revised Minimum
Needg Programme zre not adequately
proportionate to the tota] Plan gallo-
cation; the unit construction costs cal-
culated work out allocation under the
Revised Minimum Needs programme

were fixed at the beginning of the
Fifth Plan and are unrealistic in
today’s context, I need not

go furthey into it. If in  the
previous budget, thesge Were inade-
quate and one does not find more in
this Budget, I do not understand how
the Minimum Needs Programme can
work through. The constraintg under
which it could not be implemented
are still there and I do not see any
hope in the present Budget that some-
thing will be done to ameliorate the
situation.

Same ig true about the nutrition
programme for the childern and the
integrated programme. Then, again,
look at the problem of unemployment
and the way it has been going on.
Here I may be permitted to quote
from an article by no less- a person
than Dr. V. K. R. V. Rao, our former
Minister as well ag a reputed econo-
mist; “Thus, there has been g sighi-

‘ficant increase in the estimated num-

ber of unemployed and under-emp-
loyed in the urban areas, as can be

|
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seen from the following table:” And
the table shows-—unemployed through-
out the year for 1970-71—1.88 million,
for 1977-78—2.37 million; unemployed
throughout the week—2.41 million in
1970-71 and 3.04 millicn in 1977-78;
unemployed part of the
week—3.24 million in 1970-71 and
409 millicn in 1977-78, Then 'ne
says: “In terms of percentage of the
total working force, these percentages
‘are higher for the urban areas than
-for the rural areas. Another indica-
tion of urban unemployment, which
presentg an even more dismal picture
can be obtained from the number of
applicants on the
live registey of the Employment Ex-
changes.” I will not bother the
honourable House with the figures,
but I may be allowed to quote only
one that is ,the figures for the
workers who were employed in the
rural areas and their counterparts in
the urban areas:—

Urban ‘

Rural
areas areas
Ag iculture and atlied
activities . 83 7% 159
Manufacturing proce-
sses . . 5- 8] % 29. %‘/%
Construction . 08 3-6%
Trade arnd Commerce 2+ 7% 21°4%
Transpert rnd sto:= R
age 0°09Y% 1089/

Therefore, Sir, if we have to remove
poverty and unemployment, it iy in
agriculture and allied activities where
the largest number of workers have
to be given employment.

The Budget does not, again, give
a very encouraging picture about
employment. As far as one can gee,
the employment potential hag been
reduced. The Planning Commission
Committee, which went into 20 dis-
trictg in ten States on “Food for
work Programme” has found that
‘only about 50 per cent of the States
or 50 per cent of the districty which
they visited had utilised the full
amount of allocation. In other places

[ 1 JULY 1980 ]

1900-81-—-Guaneral 218-
Discussion

they found great deficiencies—unemp-
loyment, misutilisation of funds for
other purposes 1like purchase of
crockery and purchase of other arti-
cles—and the work had suffered for
want of proper care. Therefore, if the
Food-for-Work programme is to be
carried out, it hag to be monitored
properly and, again, it has to be ensur-
ed that people get employment at
least for six months in a year. It has
also to be ensured that the works that
they carry out, construct or build
are of a durable nature and are assets
to the community. For instance-,
construction of roadg along with com-
munity houses, storage capacity,
houses, hospitals and primary schools
will adgd wealth to the nation. But
the way it has been carried out is it-
self a warning that such programmes
may not always bear fruitful resuits.

Then, Sir, one comes to another
factor, and that ig the needs of the
poor man, common man who has to
walk three to four kilometres to go
to the Out Patient Department of a
hospital and waits there for half a
day to get medicine. Do you have
anything for him? I had the good
fortune or misfortune—I do not
know—to review the working of the
hospitalg of Delhi in the vear 1967
and Jately also in 1977-78. The Com-
mittee which wag established under
the chairmanship of Dr. K. N. Rao,
the then Director-General of Health
Services, had made 179 recommen-
dations which covered all aspects of
hospitals from the out-patients de-
partmentg to the in-patients depart-
ments, laboratory services, nursing
etc. When we reviewed the position
in 1977-78, we found that many of
the recommendations, 90 per cent of
the recommendations, were not imple-
mented. What ic the fun ip having
committees after committees to im-
prove the conditions of hospitals in
Delhi when nobody ig to implement
the recommendations made by a com-
mittes which is chaired bv ng less a
person than the Director-General of
Health Services? Sir, in  the year
1977-78, we found such overcrowding
in some of the hospitals that one
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would say that it is against all medi-
cal ethicg for a doctor to keep
patients under those conditions. Ima-
gine a woman who hag given birth to
a child lying on the floor space. And
there are rows of women lying‘there
on the floor gpace, one after the other,
Sometimeg tWo or three ladies are
found sharing a single bed. Now this
is the state of affairs of the maternity
wardg in a reputed hospital run by
the Government of Indiy in Delhi.
For God’s sake, implement the re-
commendations of that Committee. I
may be alloweq to quote only orie or
two recommendations which will show
that implementation recommendations
ig genuinely necessary for the health
of the community. “The Committee
recommends that the Out-Patient
Block housing all the above-men-
lioned facilities be constructed cn a
priority basis at the Safdarjung Hospi-
tal. Out-Pateients Department of the
hospital are in a mess. One hag to
walk from one place to another and
it is also disheartening fg note that
the Emergency Ward which wag a
hospital for 300 beds was converted
into a Medical College, University
College of Medical Sciences of the
Traumatology and the Injury Depart-
ment which was housed jn that has
been taken away from it.” The same
state of affairs has been there in most
of the hospitals.

Then, Sir, come to the figures in
these demands. I may refer 1o the
demands for grants for the Ministry
of Health and Family Welfare. We
find that the Plan allocationg are so
meagre that none of the recommen-
dations made can be carried out pro-
perly. Think of cancer, think of
tuberculosis, think of communicable
diseases. None of these can be effec-
tively tackled. The only thing that
we hear sometimes is the speech  of

the hon. Prime Minister which is
circulateg to the members of the
Medical Council of India and the

Medical Association to remind them
what the Prime Minister thinks is to
be considered. But, have the Gov-
ernment of India ever considered
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some of the suggestions that have

been made by some of the committees.
I quote from the speech of the Prime
Minister. Talking about the Delhi
hospitalg she has said:

“This has resulteq in considerable
inconvenience to the middje class
and even the poor who flock to the
capital from all parts oY the Country
in the understandable hope of bet-
ber treatment and care only to find
that they cannot even find a place
to stay.”

But in the vear 1968-69 the same
recommendations were given, and one
cannot say that for that the Govern-
ment of India ig not responsible or
that it cared to implement them. And
after that we receive homilies. !

The other factor—I will take a
couple of minutes. Sir—which is
engaging the attention of the medical
profession as well ig the medical edu-
cation, Unfortunately, the number of
medical colleges and the number of
seats have been increased to such a
number that the facilities for teach-
ing, laboratory, research, are not ade-
quate. At the same time, the institu-
tions which were receiving pagdi
premium or capitation fee for admis-
sion, are stil} continuing. Some of
them have been taken over by the
Government, and it is the Govern-
ment which takes the money. I need
not go into it. But ig it not shameful
that a brilliant student should not be
admitteq but a person with purse
should be admitted, and yet we call
it a gocialist society? (Time bell
rings) One minute more and I have
done with my points.

i

The main point again is the ques-
tion of the post-graduate medical
education. For M.D. ang M.S. regula-
tiong have been made by the Medical
Council of India. But the high-upg in
the Government, who save got pulls
get persons admitted against the rules
and regulations in the medical coll-
legeg which are run by the State
Governments. THen a situation is
created. Then someone goes to the
court and gets a writ, and the person
who has been deprived of admission
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is alsp admitted. Then the matter
comeg before the Medical Councit ¢f
India to vegularise the admigsions
which were done against the rules.
One ig done under the pressure of tie
VIPs, and another iz done undep the
pressure—I do not want to use the
word ‘‘pressure”—on the advice or
the orders of the honourable court
because it wanty to do justice to the
person who has been aggrieved. Such
cases are multiplying in the State of
Uttar Pradesh in the medicaj college
in Lucknow and the medical college
in Agra, in the State of Karnataka
and others, These cases then come
before us. It ig high time that the
Government of India ghould take note
of it because the Medical Council of
India finds it difficult to regularise
them, and the Medical Council of
India needs the support of the Gov-
ernment of India to gee that the rules
and regulations are properly and
effectively followed.

4 e

As for the health measures, the
provision for Tuberculosis has been
slashed drastically from 1978-79, 1
do not know whether the Tuber-
culosis patientg deserve such a treat-

- ment for a diseage which is said to be

scourge. (Time bell rings). I am sor-
ry. Sir; you have been ringing the
bell. I have other points I thank you
once again for giving me this oppor-
tunity.

SHRIMATI TUSHA MALHOTRA:
Mr. Vice-Chairman. Sir, I rige to sup-
port the Budget presented by the hon.
Finance Minister. But before doing
so, I would like to say that since I
am a new arrival in this august House
although not the newest one, if there
is any lapse on my part, you will

"~ kindly bear with me.

My honoured colleagueg acrosg the

+ floor have said so much to prove that

all wag well with the economy when
Government were

gave to prove it, T think, went against
them. I would iike most humbly to
question them, which wag that miracle
which gaw them across the floor, and
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us here to shoulder the responsibi-
lity of putting the economy straight?
Nong else but our beloved Prime
Minigter Shrimati Indira Gandhi, nsr
charisma, and the party she leadg and
the policies and programmes of which
tne people ot India soid so deazr to
their hearts. The answer lieg in the
popular mandate of the great people
of this great nation who felt insecure,
And the onerous responsibility fell on
our shoulderg to bring stability and
revitalise the economy. We do not
have to reply to all that has bezen
said by them. [ think whatever they
have said explaing what the economy
ig like today.

To start with, I must congratulate
our hon. Finance Minister for present-
ing a very balanced Budget. the best
ever presented after independence.
In an admittedly ~ grim economic
gituation, with the shattered economy
which we face, ne has made an ear-
nest attempt to bring about economic -
revival. We all know that the coun-
try is fighting hard to place itgelf in
a position to give relief to the needy,
to the weaker sections, to the com-
mon. man. The Budget has sought to
do so and give incentives to produc-
tion, The hon. Minister hag lifted or
lowered levies on a wide range of

_articles. It hag been a Herculean task

which he hag to perform, and a Her-
culean effort he hag made to put the
countrys economy on the path of
stability and growth. I would like to
draw the attention of the hon. Minis-
ter that the concesSiong™ and all that
hag been provided for the weaker
sections should reach them. There
should be provisiong to ses that the
traders do not get ‘away with the
concessiong that have been given to
the common man and that the consu-
merg actually benefit by all these
concessiong given by the Government.

The Finance Minister has also an-
nounced several concessions to revive
industrial growth in the from of
tax holiday to new industrial under-
takings., This ig a very welcome
measure, I should say, for the youth ~
of the country, the enterpreneurs



’

-

43 Budget (General) [ RAJYA SABHA ]

[Shrimatj Usha Malhotra]

Other special features are a massive
rural employment programme and a
reorientation towards the welfare of
" Scheduled Tribeg and weaker sections.
The hon. Finance Minister has fol-
lowed the \party’s manifesto to the
letter,

I would like to emphasise that the
tourism industry should receive extra
attention. There should be a national
policy for the tourist industry. It has
the potential of crossing the world oil
turnover, according to expert econo-
mists, Tourism is a multi-billion
industry in countries which have con-
centrated on it. India is- second to
none in what attracts the tourists,
scenic beauty. India hag everything
to offer which attracts international
tourists—coast-line beaches, cultural
and artistic heritage and historical
monuments, My mind goes back to
our State, Himachal Pradesh, which
aboundg in so many of the items I
have already mentioned—scenic
beauty, ancient temples and all that
a tourist dreamg of. I would also
request the hon. Minister to kindly
see that all these tourist places and

archaeological places which interest
them are protected and are not
damaged. If al] these places are

damaged, how can we justify tourism
in our country. Tourism can form
the backbone of our economy to an
extent which we have not been able
to realise. Or, we have not been
able to appreciate the significance of
tourism earlier. We have to lure
"tourists to our country. We have to
give them tourist accommodation and
all other facilities. I
not providing sufficient Budget pro-
visiong for this. By providing wmore
funds and developing ' this industry,
we can earn ‘more foreign exchange
for our country., Why ig it that the
tourists are in a hurry to leave our
country when we have so  much to
give them? It is just a question of
planning and changing priorities We
have to give more priority for tourism
in ovr country.

- ¥ 7r0uld also like to mention here
that tn adlition to providing tourist

think we are -
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accommodation, lot of attention should
be paid to highway tourism ang to
the improvement of buseg which ply
on the highways, They should be
comfortable and should be air-condi-
tioned. I was told that we are not
in a mood to import air-conditioning
plants for them which I think we
ought to. If we have to build up
tourism as an industry, we have to
look to the minutest details of the
industry,

Himachal Pradesh from where I
come is g backwarg State. I feel that
a lot can be done to develop this
State if the Centre ig willing to give
us,funds which can Jet us become
economically viable, which can make
us stand on our own feet and which
can make us legs of a burden on the
Centre’'s exchequer. In this connec-
tion, T would like to stress that
impetug can be given to electronic
industries, ang ancillary industries,
in Himachal Pradesh. Why? The
reason ig that we have a dust-proof
atmosphere over there. We can give
incentives to certain entrepreneurs to
go and set up these industrieg over

there. Watch-making industry could
be one. Television industry coulg be
another. I would request the Central

Government to help ug out and make
us feel self-sufficient so that we do
not have to come here with bhegging
bowls but on the other we could be
of some help to the Centre through
what we earn through tourism.

{

We produce potatoes ang apples,
But to carry these out of the Pradesh
we have some problems. We do not
have markets. We do not have rail-
heads. We do not have proper trans-
port facilities or other amenities. 1
would request the Railway Minister
through you to provide some rail headg
at different places, already mentioned
to him, connecting Haryana, Punjab
and UP. with Himachal Pradesh.

|
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I think it will do a lot of good to our
farmerg whose produce rot on the
roads for lack of transport and other
facilities. 1t ig a heartrending sight to
see the apples and potatoes rotting on
the road-sides.

Our mineral belt still remains yn-
tapped, Our lime resources could be
used to put up small mini cement
factories which would contribute to
the development of the State Tou-
rism, as I have already said, would go
a long way in giving us what we
need. The Centre should invest some
funds to build up this industry by
providing adequate accommodation.
Now, I would request the honourable
Minister of Tourism ang Civil Avia-
tion to give ug funds to put up aero-
dromes so that the incoming tourist
-or the international tourist is not
put to any inconvenience and is able
to save his time by taking a plane in
Delhi and landing in Himachal Pra~
desh, Then, Sir, we can take upon
ourself the responsibility of helping
the international tourist by putting
up small tourist complexes all over
the State aleng the highways or in
places which would attract tourists.
Even though it is not the State sub-
ject—putting up an airstrip—I would
like the Central Government to give
us the necessary help, necessary aid

- and necessary knowhow and I think
: that with the improved technology
' these days, we have planes which do
. not require long runways, but which
can take off on a very small strip of
. a runway and, as such. T would request
the Central Government to look into
it and give us the necessary fund- re-
quired for this, for the airstrip, for
which we have been fighting for the
last so many years.

I would plead that more concessions
to entrepreneurs to start indusiries
in Himachal Pradesh be given. Indus-

trialisation can take place in the
backward States, T think, ;f the
backward States receive attention

from the Centre. and it would o a
long wav in reducing its burden, I
say this because [ helieve in the
proverb that whenever g  person

PRSI
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comes to you for food, you do mnot
give him the fish, but you teach him
how to catch fish, because that would
really help him, Similarly, this would
relieve the burden on the Centre,
Forest the gingle 1largest non-fax
revenue amounting to twelve crores.
In the larger interests of the nation
and to rectify the ecological im-
balance, 3 complete moratorium on
forest felling is necessary and it
would be possible to impose this mo-
ratorium if the Centre assures us of
twelve croreg of rupees per annum,
As assured by our honourable Chief
‘Minister, we can initiate the process
right now and impose the maratorium
in four years and the Centre should
assure ug of thig before we start the
process. I would also plead with the
Centre that it should give more aid
for metalling the existing roads and
for linking them up with more vil-
lages. More and more villages
should be connected by raads  Ag the
expenditure on building these roads
is much more here, I would say twice
as much, than in the plains, the
Centre should give more aid to con-
nect these people who actually are
cut off from the rest of the world
and who live in the valleys and who
still do net know what independence
is, who do not realice that there is a
better world outside beyond  their
mountain ranges Sn, in view of this
and also keeping the security of the
countrv in view. I would like to
keep these people with us by reaching
ouf to them and give them all the
amenities that they need. (Time Bell
rings). Just two minutes more, Sir.
I am the last one and so, I thought

I would get g little more time,

THE VICE-CHAIRMAN (SHRI
R. R. MORARKA): No; you are ndt
the last speaker. One more Member
is there.

SHRIMATI USHA MALHOTRA:

. Just a little more time, Sir.

Well, Sir, we have a lot of poten-
tial by wav of hydel power and T
would say that if we are able to put
up micro-hydel prajcets all over the

. State, we would be able to cater to
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the needs of industry, the needg of
the State and also improve the lot of
the people. And if the Centre comes
to our rescue, it would be welcome
because these projects would go a
leng way to give ug all we want by
way of industry, by way of tourism,
by way of improving the lot of the
-people,

In the end, I would like to draw
the attention of thig august House
and the hon, Minister that advance
plan assistance has been demanded by
our State Government for drought
relief measures in Himachal Pradesh,
according to the Memorandum  sub-
mitted to the Central Study Team
which toured Himachal Pradesh from
27.5.80 to 30.5.80.

The drought gpell gtarted in  the
summer of 1979 The ‘kharif’ crop
has failed losg running in Rs. 50
crores, The damage was estimated to
be of the order of Rs 50 crores. I
 am cutting it short, Sir. ‘Rabi’ crops
have also failed. I just cannot put
before you what the lot of the people
is at the moment jn Himachal Pra-

desh. For the first time, water re-

sources in the State have dried up
and fodder scarcity has been  ex-
perienced, We have demanded an ad-
vance plan  assistance to the tune
of Rs. 18.79 crores from the Govern-
ment of India as per the gtatement
enclosed with the Memorandum sub-
mitted to the Central Study Team.

The natural calamity of drought,
according to the Government of
India’s assistance pattern, fallg under
Plan scheme. According to that pat-
tern the States are given 5 per cent
of their annual plan outlay as Ad-
vance Plan Assistance, to be adjusted
in next five years, The assistance is
given for acceleration of the execu-
tion of existing plan scheme. The
Foog for Work Programme js the
corner-stone of the whole edifice of
drought relief. Last year we were
given 22,000 tonneg of foodgrains un-
der the special fcod for work  pro-
gramme and 7000 tonnes under ~the
normal food for work  programme.

[ RAJYA SABHA ]
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Thig wag found to be insufficient,
with the result that the backlog of
wages in kind, gccumulated towards
tne end of financial year and we
were short of 3351 tonnes of food-
grains, of the value of Rs, 46.80 lakhs.
In the memorandum given to the
Central Study Team requesting for
Central Plan Assistance of Rs, 18.79
crores, we have claimed thig balance
as well . (Time bell rings). 1
am about to finish, Sir.

Under the Agriculture Programme,
a new feature is contingency crop
planning for which a sum of Rs, 2
lakhs has been asked for. We have
also included subsidy for introgenous
fertilizerg because the same iy not
permissible at present, and we have
demaned Rs, 60, lakh for this pur-
pese, I need not go into the details.
We have come to the conclusion that
a lot of aid from the Centre is re-
quired at the moment. This may be
revieweq once again in the Budget
and provision may be made,

Last but not the least, I would say
that the Central Government em-

" ployees who are actually posted in

Himachal Pradesh face a lot of diffi-
culty because it is a very difficult area
and they are not used to the climatic
conditions there, They have for the
last so many years been demanding
more of house rent allowance and
more of C.C.A. If the Government of
India goes into the details of these
demands, an amount of not more than
Rs. 6 or 7 lakhs i3 involved, I would
plead with the hon. Minister kindly
to look into the matter which has
been hanging fire for the lasy #o
many years. To get better service we
have to look o their needs, we have
to look to their difficulty and we have
to meet their legitimate demands.
One thing more, Sir. In the end I
would like to express my feelings for
my friends sitting acrosg the floor.

. (Time bell rings) I appeal to them
- that instead of being ‘Vipakshi Sa-

dasya’, they should be ‘Sahyog; Sa-

dasya’ because we have a lot to do.

We have a common programme of

serving the nation. We must put our
A
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‘neads together and work towards a
better tomorrow. Actually, construc-
tive criticism is welcome. There iS
no doubt about it. (Time beil rings)
At the same time, I would like that we
should put our heads together and
cooperate in order to make this budget
a success,

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Mr.
Vice-Chairman, Sir, if today’s sitting
is to end by 6 o’clock, I would not
be gble to finish .my speech.

THE VICE-CHAIRMAN (SHRI
R. R. MORARKA): If you cannot
finish today, you can carry on to-
morrow, You can start now,

PROF. SOURENDRA BHATTA-
CHARJEE: Sir, when the Finance
Minister of a country has to rely an
prayer or on weather, that country is
in for a calamity practically and
thay is what Mr. Venkataraman has
done in respect of the declared un-
bridged gap of Rs, 1470 crores, He
sayg that he hopes that good mon-
soon would not leave any inflationary
impact on this unbridged gap without
any concrete assurances as to in
which other ways it would offset the
inflationary effect. As a matter of
fact, the Finance Minjster has acted
like a magician, 5 poor magician at
that who has been caught at the
sleight of hands, The Finance Minister
wanted to give the ideg in Part (b)
of his budget speech that it was all
roses. He gave a rosy picture in the
first 55 minutes of his speech. He
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took nearly half an hour for a total
exemption of 42 crores of rupees out
of which only 15 crores. of rupees re-
lated to things of final consumption.
The others were exemptions towards
inputs. Within two or three minutes,
he mooted the proposals which would
raise the excise duty by 282 crores of
rupees. Another 217 croreg of rupees
would be realised from tax on interest,
It has been described by many ag a
sort of indirect tax, although it is
categorised as a direct tax and ifs
effect will be on varioug articles pro-
duced by industries which would ac-
crue this interest. More than 450
crores of rupeeg of additional taxes
were imposed. But again this is not
the full picture as everybody knows.
It is a deceptive budget which was not
expected of a serious economist like
Mr, Venkataraman. A diversionary
strategy was quite clear. The in-
crease in the prices of diesel, petro-
leum goods and petrol were announc-
ed a day or two before this session
began There has been a comment
that this increase has nothing to do
with the Budget. On the other
hand. ..

THE VICE-CHAIRMAN (SHRI
R. R. MORARKA): It is now 6
o’clock. Prof. Bhattacharjee, you
may continue your speech tomorrow,

The House now stands adjourneq till
11.00 AM {omorrow.

The House then adjourned
at one minute past six of the
clock till eleven of the clock
on Wednesday, the 2nd July,
1980.
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